
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  SEPTEMBER-2024.

COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

1 02-09-2024 9718209970 28-08-2024

02-09-2024 9811161525 27-08-2024

04-09-2024 9810031823 28-08-2024

05-09-2024 9811136731 31-08-2024

11-09-2024 9312769327 06-09-2024

12-09-2024 8486057784 09-09-2024

12-09-2024 9891551234 10-09-2024

18-09-2024 9990577700 14-09-2024

23-09-2024 9444446565 12-09-2024

28-09-2024 AMIT GARG9350018343 20-09-2024

30-09-2024 9811161525 27-09-2024

2 306 CS (COMM) 972/2024 06-09-2024 9899323731 17.05.2024

306 CS (COMM) 986/2024 09-09-2024 9810140500 02.09.2024

306 CS (COMM) 989/2024 10-09-2024 9873901278 03.09.2024

NO.
DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
942/2024

SHRIRAM 
PISTONS AND 
RINGS LIMITED 
VS ASHOK 
KUMAR

AASTHA 
SHARMA

AASTHA@THE 
LEGIST.COM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
947/2024

SANDEEP 
GUPTA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A
KUMAR 
SINGH

SKSINGHLL6
@GMAIL.COM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
959/2024

MOHINDER 
KUMAR 
SHARMA ALIAS 
MOHINDER 
SHARMA VS 
BIJINDER 
SAXENA

SIDDHART
H
AGGARWA
L

SIDHARTHAG
GARWAL@GM
AIL.COM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
966/2024

PUNJAB 
NATIONAL 
BANK VS 
SANGEETA DUA

VISHWA
RANJAN
KUMAR

VISHWARANJ
AN71@YAHOO
.COM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1005/2024

SAKARNI 
PLASTER INDIA 
PVT LTD VS 
NEHA 
SACHDEVA

MAYANK
AGGARWA
L

VERTICAL.LE
GAL@GMAIL.
COM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1009/2024

M/S NITIN 
PLASTIC VS M/S 
ADITYA 
POLYMERS

ROHIT 
GOUR

ADVROHITGO
UR@GMAIL.C
OM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1010/2024

SUPERTECH 
ENGINEERS VS 
VINOD SAROJ

VISHESH
WADHWA

VWLAWCHAM
BERS@GMAIL.
COM 

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1029/2024

STATE BANK OF 
INDIA VS VIJAY 
CHELLURI

KRISHAN
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1053/2024

PARVEEN 
KUMAR GARG 
VS DIMPLE 
DIXIT

SAMEER 
SIDHAR

SAMEER 
SIDHAR@MET
ROPOLITANLE
GAL. IN 

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1075/2024

ASHOK MITTAL 
VS DHANAJAY

ADVAMITGAR
G10502019@G
MAIL.COM 

301, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM-
1083/2024

PAWAN BANSAL 
VS MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A
KUMAR 
SINGH

SKSINGHLL6
@GMAIL.COM

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

M/S FREIGHT 
SYSTEMS PVT 
LTD VS RASHMI 
ARORA

ARVIND  
KUMAR 
SINGH(P),

ADVAKS@YAH
OO.CO.IN

JOGINDER PAL 
BHATIA VS 
BILKISH ALI 
RANA

KIRTI 
BIRUA(P),

ADVECATEAN
IL@REDIFFM
AILCOM

NATHI DEVI 
PROP OF M/S 
CHOUDHARY 
TRANSFORMER 
UDYOG VS 
NARESH 
JHALANI AND 
ORS

MANJUL 
MAYANK 
SHUKLA(P)
,

SHIVACELEGA
L@YAHOO.IN 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

2

306 CS (COMM) 993/2024 10-09-2024 989922600 02.05.2022

306 CS (COMM) 1002/2024 11-09-2024 9015893668 03.09.2024

306 CS (COMM) 1030/2024 18-09-2024 9811161525 10.09.2024

306 CS (COMM) 1038/2024 19-09-2024 9810419936 07.09.2024

306 CS (COMM) 1037/2024 19-09-2024 9891878260 05.04.2024

306 CS (COMM) 1060/2024 24-09-2024 9711407649 24.08.2024

306 CS (COMM) 1079/2024 30-09-2024 9811161525 27.09.2024

3 02.09.2024 8287634805 07.08.2024

CSCOMM 965/202405.09.2024 880288820 26.07.2024

06.09.2024 9910009297 29.08.2024

06.09.2024 9811456530 NIL 28.08.2024

07.09.2024 9643228307 02.09.2024

07.09.2024 96433228307 02.09.2024

11.09.2024 9891459290 21.05.2024

19.09.2024 9811161525 10.09.20024

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

KAILASHPATI 
POLYPLAST PVT 
LTD VS MS 
RAGHAV 
INDUSTRIES

ABHAY RAJ 
VERMA(P),

SOURABH@SA
MAYALAW.IN 

BANK OF INDIA 
VS MOHD 
FAIZAN KHAN 
PROP M/S BLUE 
ACME

BIJAY 
MOHAN 
GOSWAMI(
P),

ADVBMG2016
@GMAIL.COM 

PANKAJ 
SHARMA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGHI16@
GMAIL.COM

M/S NEW 
SARASWATI 
HOUSE INDIA 
PVT LTD VS M/S 
KESHAB 
CHANDRA 
HAZARIKA 
MEMORIAL 
SCHOOL

NAVEEN 
KUMAR 
TRIPATHI(
P),

NAVEENTRIP
ATHI3012@G
MAIL.COM 

NEERAJ NATH 
SHARMA VS 
VIJAY KUMAR 
@ VIJAY

MEENAKS
HI  
NATH(P),

MEENAKSHIN
ATH85JULY@
GMAIL.COM 

JAVED ALAM VS 
MOHD AKRAM

GEETA 
YADAV(P),

SAIFAREEB20
18@GMAIL.CO
M

PAWAN BANSAL 
VS MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGHI16@
GMAIL.COM

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
943/2024

ADITYA 
CONSTRUCTION 
COMPANEY VS 
DELHI JAIL 
BOARD & ANR.

MS. 
SHIKHA 
GOEL

NOT 
PROVIDED 

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

MS. DEVENDER 
VS TATA 
CAPITAL FIN. 
SERVECE LTD

SH ASIT 
KR. ROY

ASITROYADVO
CATE@GMAIL 
.COM.

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
969/2024

M/S A.B.PAL 
ELECTRICALS 
PVT. LTD VS 
SHAIL AKHTAR. 
PROP OF M/S 
AMAN 
ASSOCIAE

SH K.C. 
GARG

KCGLEGAL@G
MAOL.COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
970/2024

MS. MANISHA 
CHOWDHARY & 
ORS VS SMT 
KAMAL 
CHOWDHARY

SH. M.L 
VASHISTH
A

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
974/2024

STATE BANK OF 
INDIA VS AJAY 
KUMAR

SH. TIRATH 
LAL YADAV 

ADVTIRATH@
GMAIL .COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
975/2024

STATE BANK OF 
INDIA VS 
SUNDER

SH. TIRATH 
LAL YADAV 

ADVTIRATH@
GMAIL .COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1004/2024

VIKASH KUMAR 
VS MAHESH

SH. RISHI  
PAL

ADVOCATERIS
HI5@GMAIL.C
OM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1017/2024

AMRIT PAL 
SINGH VS 
M.C.D.

SH 
SATYENDR
A KUMAR

SKSINGH116@
GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

3

13.09.2024 9917090069 10.09.20024

17.09.2024 9990577700 03.08.2024

19.09.2024 9990577700 14.09.2024

19.09.2024 9818408033 17.05.2024

19.09.2024 9560366379 12.09.2024

20.09.2024 989909669 18.09.2024

27.09.2024 995334364 26.09.2024

28.09.20024 7811161525 06.09.2024

4 304 RECOVERY 03.09.2024 9718209970 28.08.2024

304 RECOVERY 03.09.2024 8287634805 02.08.2024

304 RECOVERY 04.09.2024 7011312145 29.08.2024

304 RECOVERY 04.09.2024 9312254443 21.08.2024

304 RECOVERY 06.09.2024 8757004014 21.01.2024

304 RECOVERY 11.09.2024 9313579493 06.09.2024

304 RECOVERY 11.09.2024 9313350568 09.09.2024

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1016/2024

R.A.SPICES LLP 
VS M/S VISHNU 
TRADERS

SH 
ANUBHAV 
BHASIN

NOT 
PROVIDED 

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1020/2024

STATE BANK OF 
INDIA VS MRS 
KAMLA

SH 
KRISHAN 
KUMAR

KRISHANKUM
AR@GMAIL.C
OM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1040/2024

STATE BANK OF 
INDIA VS SHRI 
BHAGWAN

SH 
KRISHAN 
KUMAR

KRISHANKUM
AR@GMAIL.C
OM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1041/2024

SH. PRATINAV 
CHADHA VS 
RICHA 
KAUSHIK

SH 
MAHARAJ 
SINGH 
DEDHA

M.S.DEDHA@
GMAIL.COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1039/2024

NARESH 
BANSHAL VS 
RAJIV KUMAR

SH 
MADHAV 
KUMAR

ADVMADHAV
KUMAR@GMA
IL.COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1047/2024

KALPANA 
BHANDARI VS 
M/S ARIHANT 
ALUMINUM

SH AYUSH 
SHARMA

AYUSH@MSLA
W IN.COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1069/2024

HAMDARD 
NATIONAL 
FOUNDATION 
INDIA & ANR. 
VS KHATRI 
MEDICOSE.

SH 
SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

303, 
EXTENSION 
BLOCK, TIS 
HAZARI 
COURTS, 
DELHI

SUIT FOR 
RECOVERY

CS COMM 
1076/2024

BHANU VERMA 
VS MCD & ANR.

SH 
SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS 
(COMM)950/2024

HERO 
INVESTCORP 
PRIVATE 
LIMITED AND 
ANR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

CS 
(COMM)952/2024

RAM CHARAN 
BANSAL 
CONSTRUCTION 
PVT LTD VS. 
DELHI JAL 
BOARD AND 
ANR

SHIKHA 
GOEL

SHIKHAGOEL1
66@GMAIL.CO
M

CS 
(COMM)954/2024

RAJ BALA 
AGGARWAL VS. 
RANJEET SAINI

RANJAN 
DOSHI

RANJAN.DOS
HI@GMAIL.CO
M

CS(COMM)955/202
4

CHHOTEY 
SAHIB 
ENTERPRISES 
VS 
MAYASHEELRE
TAIL PVT LTD

MUKESH 
KUMAR

OFFICEOFBHA
RDWAJ@GMA
IL.COM

CS (COMM)-
971/2024

BIJAY KUMAR 
@ VIJAY 
KUMAR VS. 
KISHORE 
KUMAR

MS. AARTI 
SAH

AARTISAHAD
VOCATE@GM
AIL.COM

CS 
(COMM)1000/2024

J.N. GUPTA & 
CO VS. MANGLA 
HOISTS PVT 
LTD

ANIL 
KUMAR 
SINGH

ADV.ANILSIN
GH88@GMAIL
.COM

CS 
(COMM)1001/2024

CANARA BANK 
VS. DOLLI AND 
ANR

GUNJAN 
KUMAR

GK@CGK.LEG
AL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

4

304 RECOVERY 24.09.2024 8130189121 17.09.2024

304 RECOVERY 27.09.2024 9953394364 17.09.2024

304 RECOVERY 30.09.2024 9810183379 24.09.2024

5 305 CIVIL 04-09-2024 9899265218 21-08-2024

305 CIVIL 04-09-2024 9811161525 27-08-2024

305 CIVIL 04-09-2024 9711771000 29-08-2024

305 CIVIL 09-09-2024 9810794902 29-08-2024

305 CIVIL 09-09-2024 9891072729

305 CIVIL 12-09-2024 9210569832 23-08-2024

305 CIVIL 18-09-2024 9811109342 12-09-2024

305 CIVIL 21-09-2024 9899474884 28-08-2024

305 CIVIL 26-09-2024 9810134489 18-09-2024

6 410 CS (COMM.) 963/2024 05.09.2024 9811161525 23.08.2024

410 CS (COMM.) 973/2024 06.09.2024 995896363 27.08.2024

410 CS (COMM.) 979/2024 09.09.2024 9810019614 04.09.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS (COMM)-
1058/2024

BHATIA 
ELECTRICAL 
TRADERS VS. 
VIMAL 
TRANSFORMER 
CORPORATION

SH. NIPUN 
GUPTA

LAW.NIPUN@
GMAIL.COM

CS 
(COMM)1070/2024

HAMDARD 
NATIONAL 
FOUNDATION 
INDIA AND ANR 
VS SENCARE 
LIFE SCIENCES 
PVT LTD AND 
ANR

SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

CS 
(COMM)1080/2024

M/S ADOR 
WELDING LTD 
VS. BANSAL 
WELD PVT LTD 

JAHANVI 
WORAH

JAHANVI.W@
GMAIL.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CENTRA
L

CS 
(COMM)/958/2024

RAMDIN GUPTA 
PROP OF M/S 
NANDANI BOOK 
SHOP VS SH B M 
TIWARI 
PARTNERF 
PROPRIETOR 
OF M/S A H 
PUBLISHERS 
AND 
DISTRIBUTORS

VIKAS 
MISHRA(P),

ADUVIKASH@
GMAIL.COM

CS 
(COMM)/957/2024

SANDEEP 
GUPTA VS 
MUNICIPAL 
CORPORATIOIN 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGH116@
GMAIL.COM

CS 
(COMM)/956/2024

NARESH 
MANGAL VS 
MAHENDRA 
SHAW

RAKESH 
KUMAR(P),

RA 
KESH.ADVOCA
TE I 8ÚDERN 
AIL.CONL

CS 
(COMM)/985/2024

SHRI GIANI 
RAM VS SHRI 
MANISH 
TANEJA

MOHD  
AZEEM(P),

OM 
PRKASHMV@
VAHOO.CO.IN

CS 
(COMM)/984/2024

HARSH CLEAN 
DHAN VS 
BEMISALES

KAPIL  
KHER(P),

ANILKHER@G
MAIL.COM

30-08-2024 
& 31-08-2024

CS 
(COMM)/1011/2024

PUNJAB 
NATIONAL 
BANK 
THROUGH AR 
MR ASHISH 
NARAYAN 
BRANCH 
MANAGER VS 
GB BOOKS 
THROUGH 
GAURAV BATRA 
(PROPRIETOR)

KARTIK 
ADHIKARI(
P),

CONSULTEXP
ERT999@GMA
IL.COM

CS 
(COMM)/1025/202
4

M/S SARDARI 
LAL AND 
COMPANY VS 
M/S SHANNON 
AND SHANNON

ANIL 
SETHI(P),

ASETHIADVO
CATE@YAHOO
.COM

CS 
(COMM)/1050/202
4

ANITA  MITTAL 
VS SANTOSH 
MALHAN

JAYANT 
GARG(P),

AMITG.ADVOC
ATE@GMAIL.C
OM

CS 
(COMM)/1067/202
4

SUBHASH 
CHAND ALIAS 
SUBASH CHAND 
VS RAHUL 
KUMAR

ANANT 
KUMAR 
HAJELAY(P
),

HAJELAYLAW
ASSOCIATES@
GMAIL.COM

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

NAVEEN 
DHINGRA VS. 
M/S NOOR 
PACKAGING 
INDUSTRIES

SH. 
SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

M/S NEW AGE 
INTERNATIONA
L PVT. LTD. VS. 
M/S GARG 
BROTHERS 
TRADING AND 
SERVICES PVT. 
LTD.

SH. NITIN 
GARG

INFO@KNOW
LEX.IN

STATE BANK OF 
INDIA VS. M/S. 
LAXMI 
APPAREL

ASHOK 
KUMAR 
BAHL

BAHL.ASSOCI
ATES1995@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

6

410 CS (COMM.) 990/2024 10.09.2024 9810513998 20.08.2024

410 CS (COMM.) 995/2024 10.09.2024 9810134793 07.09.2024

410 CS (COMM.) 1008/2024 12.09.2024 9999320409 08.08.2024

410 CS (COMM.) 1013/2024 12.09.2024 9999568812 09.09.2024

410 CS (COMM.) 1021/2024 17.09.2024 9811161525 10.09.2024

410 CS (COMM.) 1045/2024 20.09.2024 9718209970 16.09.2024

410 CS (COMM.) 1048/2024 21.09.2024 9810104312

410 CS (COMM.) 1051/2024 21.09.2024 SH. ANKITT 9999568812 13.09.2024

410 CS (COMM.) 1063/2024 25.09.2024 9811161525 06.12.2021

410 CS (COMM.) 1066/2024 25.09.2024 9953394364 18.09.2024

410 CS (COMM.) 1081/2024 30.09.2024 9811331125 26.09.2024

410 CS (COMM.) 1071 27.09.2024 9810019131 23.09.2024

7 CIVIL SUIT 02.09.2024 9810315334 NA

CIVIL SUIT 02.09.2024 9810315334 NA

CIVIL SUIT 02.09.2024 9810315334 NA

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

M/S BINDAL 
MARKETING 
CO. VS. SMT. 
GURMEET 
KAUR

SUNIL 
MITTAL

SUNILMITTAL
37@GMAIL.CO
M

VINI 
COSMETICS 
PVT. LTD. VS. 
GUPTA 
COSMETICS

SH. ANIL 
KUMAR 
SAHU

ALLIPCARE@
GMAIL.COM

VANI 
PRAKASHAN 
GROUP VS. 
SANMATI 
PYBLISHERS 
AND 
DISTRIBUTORS

SH. RITWIK 
PARIKH

RITWIKOFF@
OUTLOOK.CO
M

MOHINDER 
MOHAN SINGH 
VS. ZUBIN 
CHOPRA

SH. ANKIT 
GUPTA

ANKKIT09@Y
AHOO.COM

DEEPAK 
KUMAR VS. 
MUNICIPAL 
CORPORATION 
OF DELHI AND 
ANR.

SH. 
SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

HERO 
INVESTCORP 
PVT. LTD. AND 
ANR. VS. ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

M/S RAM 
NIWAS GOEL 
VS. MCD

SH. 
AVINASH 
KUMAR 
TRIVEDI

COMMISSION
ER@MCD.NIC.
IN

14.08.2024 & 
13.09.2024

KANWAL KANT 
CHAGTI VS. 
YEST BANK LTD.

ANKKIT09@Y
AHOO.COM

BHANU VERMA 
VS. MCD

SH. 
SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

M/S DAISY 
TISSUE INDIA 
VS. A.P. 
INDUSTRIES

SH. 
SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

INDER MOHAN 
KUKREJA VS. 
MOHD. HASHIM

SH. 
RAJESH 
BHATIA

RBHATIA_AD
VOCATE@YAH
OO.CO.IN

UCO BANK VS. 
UJJAWAL 
SHARMA

SH. 
KAMLESH 
KUMAR 
TIWARI

AD.KAMLESH
TIWARI@GMA
IL.COM

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(I)COMM 
888/2024

IDFC FIRST 
BANK LTD. VS 
YOGESH GUPTA

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I)COMM 
889/2024

IDFC FIRST 
BANK LTD. VS 
MANISH 
SOLANKI

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I)COMM 
890/2024

IDFC FIRST 
BANK LTD. VS 
RAJESH KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

7

CIVIL SUIT 02.09.2024 9719513045 NA NA

CIVIL SUIT 03.09.2024 9810315334

CIVIL SUIT 04.09.2024 9810239071 NA

CIVIL SUIT 05.09.2024 9868220903 NA

CIVIL SUIT 11.09.2024 9810315334 NA

CIVIL SUIT 12.09.2024 9810315334 NA

CIVIL SUIT 13.09.2024 9810315334 NA

CIVIL SUIT 13.09.2024 9899098093 NA

CIVIL SUIT 18.09.2024 9654376469 NA

CIVIL SUIT 18.09.2024 9968068994 23.08.2024

CIVIL SUIT 19.09.2024 KK SINGH 9810673660 07.08.2024

CIVIL SUIT 19.09.2024 9810315334 NA 

CIVIL SUIT 23.09.2024 9811452022 NA 

CIVIL SUIT 25.09.2024 9810315334 NA

CIVIL SUIT 25.09.2024 9810315334 NA

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP (COMM) 
78/2024

OM PRAKASH 
YADAV VS SBI 
CARD AND 
PAYMENT 
SERVICE

JAYADITA 
GUPTA

COURT ROOM 
302

OMP(I) (COMM) 
901/2024

IDFC FIRST 
BANK LTD. VS 
SAURABH 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP (COMM) 
79/2024

LUTHRA 
INDUSTRIES VS 
M/S FLORIDA 
ELECTRICALS

BHARAT 
MALHOTR
A

BHARATMAL2
@GMAIL.COM

COURT ROOM 
302

OMP (COMM) 
80/2024

DELHI STATE 
CIVIL SUPPLIES 
CORP. VS SHIV 
SHAKTI 
ROADLINES

GURPREET 
SINGH

GURPREETSIN
GH767.04@GM
AIL.COM

COURT ROOM 
302

OMP(I)COMM 
966/2024

IDFC FIRST 
BANK LTD. VS 
AVINASH 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I)COMM 
976/2024

IDFC FIRST 
BANK LTD. VS 
NASEEM 
AHMAD

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I)COMM 
993/2024

IDFC FIRST 
BANK LTD. VS 
SUNNY BHOLA

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP (COMM) 
82/2024

KULVINDER 
SINGH VS 
BOMBAY 
MERCANTILE 
COOPERATIVE 
BANK LTD.

AKSHAY 
BHATIA

AKSHAY_BHA
TIA@93.YAHO
O.CO.IN

COURT ROOM 
302

COUNTER CLAIM 
43/2024

GURU KIRPA 
FOOTWEAR VS 
LEAYAN 
GLOBAL PVT. 
LTD.

JAYANT 
KAUSHIK

ADV.JAYANTK
AUSHIK@GMA
IL.COM

COURT ROOM 
302

CS(COMM) 
1024/2024

MITTAL 
ENGINEERING 
WELDSAFE PVT. 
LTD. VS BSL 
ENGINEERING 
SERVICE PVT. 
LTD.

ANKIT 
KHURANA

COURT ROOM 
302

CS(COMM) 
1034/2024

M/S PERFECT 
PLASTIC VS M/S 
PIONEER 
POLYPLAST

ADVKKSING@
GMAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1007/2024

IDFC FIRST 
BANK LTD. VS 
VANDNA TYAGI

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1050/2024

TATA CAPITAL 
LTD. VS SUNIL 
SEHRAWAT

ANISH 
BHOLA

ANISH_BHOL
A17@YAHOO.C
OM

COURT ROOM 
302

OMP(I) COMM 
1068/2024

IDFC FIRST 
BANK LTD. VS 
NARENDRA 
SINGH RAJPUT

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1069/2024

IDFC FIRST 
BANK LTD. VS 
DEVENDRA 
RAWAL

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

7

CIVIL SUIT 25.09.2024 9810315334 NA

CIVIL SUIT 25.09.2024 9810315334 NA

CIVIL SUIT 26.09.2024 9810315334 NA

CIVIL SUIT 26.09.2024 9810315334 NA

CIVIL SUIT 26.09.2024 9810315334 NA

CIVIL SUIT 28.09.2024 9811452022 NA

CIVIL SUIT 28.09.2024 9990114882 23.09.2024

8 NIL

9 03-09-2024 9205511796 02.09.2024

03-09-2024 9205511796 02.09.2024

04-09-2024 9871138313 03.09.2024

04-09-2024 9999980081 03.09.2024

05-09-2024 9811452022 03.09.2024

06-09-2024 7838798382 05.09.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(I) COMM 
1070/2024

IDFC FIRST 
BANK LTD. VS 
PRINCE RAJ

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1071/2024

IDFC FIRST 
BANK LTD. VS 
SUJIT SURAJ

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1083/2024

IDFC FIRST 
BANK LTD. VS 
AMANDEEP 
MAHENDER

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1084/2024

IDFC FIRST 
BANK LTD. VS 
DAVINDER 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1085/2024

IDFC FIRST 
BANK LTD. VS 
KAMLESH RAM

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
1107/2024

DCB BANK LTD. 
VS MOSIN 
YASEEN

ANISH 
BHOLA

ANISH_BHOL
A17@YAHOO.C
OM

COURT ROOM 
302

CS(COMM) 
1074/2024

SUNDER LAL VS 
SUMIT KUMAR 
SHARMA

ROSHAN 
KUMAR 

QUONINTERN
ATIONAL@GM
AIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

CENTRA
L

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/902/2024

IDFC FIRST 
BANK LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATI
VE RAJ KUMAR 
VS IMAM MIYA

RAHUL 
KASHYAP(P
),

LEXPACIFI03
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/903/2024

IDFC FIRST 
BANK LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATI
VE RAJ KUMAR 
VS AMIT 
LAKSHMAN

RAHUL 
KASHYAP(P
),

LEXPACIFI03
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/377/2024

MAPLE PRESS 
PVT LTD VS 
USHA RANI 
JAIN

VIKRANT 
PACHNAND
A(P),

VIKRANT.PAC
HNANDA@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/907/2024

M/S B D 
CREDITS LTD 
VS AMIT

DEEPAK 
YADAV(P),

DEEPAKYADA
VADVOCATE@
GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/919/2024

HDFC BANK 
LTD VS DILIP  
YADAV

ANISH 
BHOLA(P),

ANISH_BHOL
A@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/380/2024

UMESH TYAGI 
VS MUNICIPAL 
CORPORATION 
OF DELHI

AKHIL 
RANA(P),

ADV.AKHILRA
NA@GMAIL.C
OM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

9

07-09-2024 9811452022 06.09.2024

09-09-2024 9810315334 07.09.2024

09-09-2024 07.09.2024

10-09-2024 9810315334 09.09.2024

10-09-2024 8527745375 09.09.2024

11-09-2024 9810315334 10.09.2024

12-09-2024 9810315334 11.09.2024

13-09-2024 12.09.2024

13-09-2024 9810061558 12.09.2024

CS (COMM.) 18-09-2024 9899426326 17.09.2024

18-09-2024 9811452022 17.09.2024

19-09-2024 9811217093 18.09.2024

CS (COMM.) 23-09-2024 21.09.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/939/2024

HDFC BANK 
LTD VS NITIN  
TYAGI

ANISH 
BHOLA(P),

ANISH_BHOL
A@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/949/2024

IDFC FIRST 
BANK LTD VS 
RAHUL 
AWDESH

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/948/2024

AXIS BANK LTD 
VS FARHAN 
ALAM

DHEERAJ(
P),

9871040589/8
920586266

INDOLEXLAW
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/960/2024

IDFC FIRST 
BANK LTD VS 
ARIF KHAN

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/389/2024

RAJAN 
INDUSTRIES VS 
DELHI WATCH 
MARKITING  
PVT LTD

UMESH  
KUMAR(P),

ABHISHEKKH
ARI8888@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/968/2024

IDFC FIRST 
BANK LTD VS 
LAVKUSH 
SHYAM

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/988/2024

IDFC FIRST 
BANK LTD VS 
PARVESH 
DABAS

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/996/2024

AXIS BANK LTD 
VS SUNITA DEVI

DHEERAJ(
P),

9871040589/8
920586266

INDOLEXLAW
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/402/2024

RAJESH 
TRIPATHI VS 
MS JCT 
LIMITED

SURESH 
CHAND 
SINGHAL(P
),

SCSINGHAL@
REDIFFMAIL.
COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1031/202
4

RAKESH GUPTA 
VS JAPSIN 
JACOB WIRE 
DRAWING 
PRIVATE 
LIMITED

ARAV 
KAPOOR(P)
,

ARAVKAPOOR
@OUTLOOK.C
OM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1006/202
4

TATA CAPITAL 
LTD VS 
LAKSHYA 
STONE 
CRUSHER 5816

ANISH 
BHOLA(P),

ANISH_BHOL
A@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1030/202
4

M/S VIJAY 
CONSTRUCTION 
VS M/S 
KHUKHRAIN 
BUILDERS LR 
SHARMA (JV)

AMIT 
KUMAR(P),

ADV.DURGES
HGUPTA@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1054/202
4

THE JAMMU 
AND KASHMIR 
BANK LTD VS 
BHARAT SINGH

ROHIT 
SINGHA(P),

HOTSERVELE
GAL@GMAIL.
COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

9

23-09-2024 9810315334 21.09.2024

CS (COMM.) 23-09-2024 7303296156 21.09.2024

CS (COMM.) 24-09-2024 9810209575  23.09.2024

25-09-2024 9205511796 24.09.2024

26-09-2024 9810315334 25.09.2024

26-09-2024 9210470402 25.09.2024

CS (COMM.) 28-09-2024 9069075551 27.09.2024

CS (COMM.) 30-09-2024 9811126091 28.09.2024

30-09-2024 9654926809 28.09.2024

09-09-2024 9811761046 07.09.2024

MISC. DJ.545/2024 13-09-2024 9958986363 12.09.2024

27-09-2024 9811019124 26.09.2024

10 307 CIVIL 05-09-2024 7503444555 01-09-2024

307 CIVIL 10-09-2024 9015893668 03-09-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1049/202
4

IDFC FIRST 
BANK LTD VS 
MAHESH PAL

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1055/202
4

RAJEEV MITTAL 
VS ARTI 
JAISWAL

NEELAM 
MALIK(P),

NEELAM.MALI
K8512@GMAIL
.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1062/202
4

SH JATIN 
GUPTA VS M/S 
NAVIDH 
ENTERPRISES 
PVT LTD

GURMIT 
SINGH 
HANS(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1079/202
4

M/S IDFC FIRST 
BANK LIMITED 
VS YOGESH 
KATARIA

RAHUL 
KASHYAP(P
),

LEXPACIFI03
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1087/202
4

IDFC FIRST 
BANK LTD VS 
DEEKSHA ROAD 
LINES

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/426/2024

AS TEXTILE VS 
M/S LAKHARA 
ENTERPRISES

SYED 
AJMAL 
HASAN(P),

HASSANN176
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1073/202
4

VARUNA 
VERMA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGH116@
GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1078/202
4

JAIR NETWORK 
SERVICES 
PRIVATE 
LIMITED VS 
MULTIFACTOR 
LIMITED 
LIABILITY 
PARTNERSHIP

ANKUR 
SINGHAL(P
),

ANKURSINGH
ALADVOCATE
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/1112/2024

AXIS BANK LTD 
VS HITESH 
SHARMA

ANUPAM 
SINGH(P),

ANUPAMSING
H@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/384/2024

TARUN 
CREATION VS 
M/S KAPOOR 
BROTHERS AND 
ORS

 MANISH 
CHAUHAN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

MISC. DJ. 
545/2024

PUNJAB 
NATIONAL 
BANK VS 
DEEPIKA 
TRIPATHI

NITIN 
GARG

INFO@KNOW
LEX.IN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

EXECUTION 
(COMM)/427/2024

SANT RAM 
NIKKA MAL VS 
RAJ KUMAR 
MALHOTRA 
PROPRIETOR 
RAJ SANITARY 
AND PAINTS

ARUN 
MEHTA

ADVMEHTA@
GMAIL.COM

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/964/2024

STATE BANK OF 
INDIA VS MRS 
KAVITA  K

KUNAL 
MALIK

ADVKUNALM
ALIK@GMAIL.
COM

CS 
(COMM)/991/2024

BANK  OF INDIA 
VS M/S XL 
PRINT 
SOLUTIONS 
THROUGH ITS 
PROPERIETOR

BIJAY 
MOHAN 
GOSWAMI

ADVBMG2016
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

10

307 CIVIL 13-09-2024 9811161525 10-09-2024

307 CIVIL 19-09-2024 9911703098 17-09-2024

307 CIVIL 19-09-2024 9911703098 17-09-2024

307 CIVIL 23-09-2024 9212010299 19-09-2024

307 CIVIL 24-09-2024 9811161525 13-09-2024

307 CIVIL 26-09-2024 AMIT GARG9350018343 20-09-2024

307 CIVIL 28-09-2024 9811161525 20-09-2024

11 CS (COMM) 04-09-2024 9953394364 30.08.2024

CS (COMM) 05-09-2024 9811136731 31.08.2024

CS (COMM) 09-09-2024 9718209970 04.09.2024

CS (COMM) 09-09-2024 9718209970 04.09.2024

CS (COMM) 09-09-2024 9811331125 06.09.2024

CS (COMM) 10-09-2024 9212786141 25.07.2024

CS (COMM) 10-09-2024 9871365547 22.08.2024

CS (COMM) 10-09-2024 9871365547 22.08.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1015/202
4

PANKAJ 
SHARMA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

SKSINGHL16@
GMAIL.COM

CS 
(COMM)/1036/202
4

PUMA SE VS 
DEVINDER

PRACHI  
GUPTA

PRACHI.GUPT
A@PAMSLEGA
L.COM

CS 
(COMM)/1035/202
4

PUMA SE VS 
SACHIN 
SHEOKAND

PRACHI 
GUPTA

PRACHI.GUPT
A@PAMSLEGA
L.COM

CS 
(COMM)/1057/202
4

M/S THE MAGIC 
TOUCH EVENTS 
VS DELHI 
POLICE 
THROUGH ITS 
DEPUTY 
COMMISSIONE
R OF POLICE 
(PROV N 
LOGISTICS)

MANOJ 
KHATRI

ADVOCATEM.
KHATRI@GMA
IL.COM

CS 
(COMM)/905/2024

VIKAS VERMA 
VS. MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

SKSINGHL16@
GMAIL.COM

CS 
(COMM)/905/2024

ASHOK MITTAL 
VS M/S HARI 
TRAVELS INDIA

ADVAMITGAR
G10502019@G
MAIL.COM

CS 
(COMM)/1072/202
4

VARUNA 
VERMA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

SKSINGHL16@
GMAIL.COM

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
310

CS (COMM) /
962/2024

SYNMEDICS 
LAB VS 
SANATRA 
HEALTH CARE

SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

COURT ROOM 
310

CS 
(COMM)/968/2024

PUNJAB 
NATIONAL 
BANK VS 
JAITEX 
HANDLOOM 
THROUGH 
PROPRIETOR 
SANJAY KUMAR

VISHWAS 
RANJAN 
KUMAR

VISHWARANJ
AN71@YAHOO
.COM

COURT ROOM 
310

CS 
(COMM)/987/2024

LEVI STRAUSS 
AND COMPANY 
VS ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

COURT ROOM 
310

CS 
(COMM)/981/2024

LEVI STRAUSS 
AND COMPANY 
VS ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

COURT ROOM 
310

CS 
(COMM)/988/2024

M/S AMEREX 
PVT LTD VS M/S 
R G 
INDUSTRIES 
AND ORS

RAJESH 
BHATIA

RBHATIA_AD
VOCATE@YAH
OO.CO.IN

COURT ROOM 
310

CS 
(COMM)/996/2024

M/S  ANU 
RATAN 
TEXTILES PVT 
LTD VS M/S SAI 
DESIGN 
INTERNATIONA
L

IMRAN 
KHAN

IKBURNEY24
@GMAIL.COM

COURT ROOM 
310

CS 
(COMM)/999/2024

GREENLAND 
FINANCE AND 
LEASING PVT 
LTD VS GAURAV 
BHARDWAJ

GAGAN 
JINDAL

ADV.GAGAN.JI
NDAL@GMAIL
.COM

COURT ROOM 
310

CS 
(COMM)/997/2024

GREENLAND 
FINANCE AND 
LEASING PVT 
LTD VS MAMTA 
BHARDWAJ 
AND ORS

GAGAN 
JINDAL

ADV.GAGAN.JI
NDAL@GMAIL
.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
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PETITIONER 
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DATE OF E-
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OF COURT 
FEES

11

CS (COMM) 11-09-2024 23.08.2024

CS (COMM) 11-09-2024 9315656701 28.08.2024

CS (COMM) 12-09-2024 9811669401 12.12.2023

CS (COMM) 13-09-2024 9811267045 03.08.2024

CS (COMM) 13-09-2024 9971090069 06.09.2024

CS (COMM) 19-09-2024 9811166800 02-09-2024

CS (COMM) 19-09-2024 02.09.2024

CS (COMM) 28-09-2024 9811733204 18.09.2024

12 401 OMP (I) COMM 897/2024 02.09.2024 9810315334

401 OMP (I) COMM 899/2024 02.09.2024 9810315334

401 OMP (I) COMM 898/2024 02.09.2024 9810315334

401 CS COMM 961/2024 04.09.2024 9810226947 10.04.2024

401 OMP (I) COMM 950/2024 09.09.2024 9810315334

401 CS COMM 994/2024 10.09.2024 9999154100 14.08.2024

401 533/2024 10.09.2024

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
310

CS 
(COMM)/1007/202
4

M/S VSON 
CREATIONS PVT 
LTD VS M/S RAJ 
KUMAR 
APPARELS PVT 
LTD AND ANR

ASHISH 
GUPTA
ANEESH 
SHARMA

9811828628
9811828628

ANEESH197SH
ARMA@GMAI
L.COM

COURT ROOM 
310

CS 
(COMM)/1006/202
4

ATUL GARG VS 
M/S KUBERA 
SOLUTIONS PVT 
LTD

RAHUL 
SHARMA

LEGALCOMFO
RT@REDIFFM
AIL.COM

COURT ROOM 
310

CS 
(COMM)/1014/202
4

M/S MACSTAR 
MACHINE 
TOOLS PVT LTD 
VS M/S PIYUSH 
HARDWARE

OM SARAN 
GUPTA

SARANOMGUP
TA@GMAIL.C
OM

COURT ROOM 
310

CS 
(COMM)/1018/202
4

VAISHNO WIRE 
PVT LTD VS 
GUPTA POWER 
INFRASTRUCTU
RE LTD

NEERAJ 
GUPTA

INFO@JUSLA
WOFFICES.CO
M

COURT ROOM 
310

CS 
(COMM)/1019/202
4

M/S RA SPICES 
LLP VS M/S VM 
ENTERPRISES

ANUBHAV 
BHASIN

ANUBHAVBHA
SIN88@GMAI
L.COM

COURT ROOM 
310

CS 
(COMM)/1044/202
4

PRAMOD DASS 
KHANNA PROP 
OF M/S SPA 
NIPUN 
INTERNATIONA
L VS M/S ALPHA 
TOYO LTD

ANMOL 
KAPUR

KAPURASSOCI
ATES235@GM
AIL.COM

COURT ROOM 
310

CS 
(COMM)/1043/202
4

M/S AHUJA 
BOOK 
COMPANY PVT 
LTD VS M/S 
BISHNUPUR 
PUBLIC 
INSTITUTE OF 
MEDICAL 
SCIENCE

YOGENDRA 
GAUTAM

9810668042
8287177965

YOGENDRAGA
UTAM.LEGAL
@GMAIL.COM

COURT ROOM 
310

CS 
(COMM)/1077/202
4

MERCURY 
FOOTWEAR PVT 
LTD VS 
ZETWERK 
MANUFACTURI
NG SG PVT LTD

RAJAN 
MISHRA

ADVRAJAN199
5@GMAIL.CO
M

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

IDFC BANK V/S 
RIHAN 
KAMRUDDEEN

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

IDFC BANK V/S 
RANJAN 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

HDFC BANK V/S 
SONU 
CHAUDHARY

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

M/S SRI 
NARAYAN 
MERCANTILES 
PVT LTD V/S 
MITCO MARBLE 
& GRANITE P. 
LTD

MANU 
MINOCHA

ZESTLAW438
@GMAIL.COM

IDFC BANK V/S 
ALAM KHALIL

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

M/S PATANJALI 
PARIVAHAN P 
LTD V/S M/S 
SPG CONSUMER 
PRODUCT PVT. 
LTD & ORS

SHYAM 
KUMAR

SHYAMKUMA
R@ALTINDIAL
EGAL.COM

MISC. DJ 
533/2024

HEMANT 
GUPTA V/S 
UNION OF 
INDIA

PAYAL 
GUPTA

JURIS@HEMA
NTGUPA.IN
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12

401 OMP (I) COMM 969/2024 11.09.2024 9810315334

401 OMP (I) COMM 980/2024 12.09.2024 9811452022

401 EX COMM 396/2024 12.09.2024 9717822673

401 OMP (I) COMM 994/2024 13.09.2024 9871040589

401 OMP (I) COMM 1003/2024 18.09.2024 9810315334

401 CS COMM 1028/2024 18.09.2024 6201970125 16.09.2024

401 CS COMM 1026/2024 18.09.2024 9811129304 11.09.2024

401 CS COMM 1049/2024 21.09.2024 9891072729 30.08.2024

401 CS COMM 1022/24 17.09.2024 011-41802255 17.09.2024

401 OMP (I) COMM 1012/2024 19.09.2024 9871040589

401 OMP (I) COMM 1013/2024 19.09.2024 9871040589

401 OMP (I) COMM 1014/2024 19.09.2024 9871040589

401 OMP (I) COMM 1032/2024 20.09.202 9873347330

401 OMP (I) COMM 1039/2024 21.09.2024 9810315334

401 18/2024 23.09.2024 9811529112

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

IDFC BANK V/S 
RELY 
ALLIANCES P 
LTD & ORS

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

HDFC BANK V/S 
ASHEESH 
SHARMA & ANR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

M/S ADROIT 
TRADING NUTS 
P LTD V/S M/S 
SEWA NAND 
RAVINDER 
KUMAR &CO. & 
ORS

HARINDER
A SINGH

AXIS BANK V/S 
DEEPALI 
CHAUHAN

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

IDFC BANK V/S 
RAVINDRA 
GAUR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

LEVI STRAUSS & 
CO. V/S ASHOK 
KUMAR

SHRAVAN 
KR. 
BANSAL

RISHI@UNITE
DANDUNITED.
COM

VINEET JAIN 
V/S QUIRKY 
BEVERAGES 
PVT LTD

SANJEEV 
SINGH

SANJEEV.SIN
GH@SINGHAA
SSOCIATES.CO
M

RISHABH 
GLOBAL 
INDUSTRIES 
PVT LTD V/S 
SUPER MARCHE 
37 TRADERS P 
LTD

KAPIL 
KHER

ANILKHER@G
MAIL.COM

ATS REALTY 
PVT LTD V/S IA 
WEALTH PVT 
LTD

S.M. 
ANSARI

SMANSARI@K
NM.IN

AXIS BANK V/S 
NKB FARMTECH 
PVT LTD

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

AXIS BANK V/S 
JYOTI

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

AXIS BANK V/S 
HEENA

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

IDFC FIRST 
BANK V/S 
DEEPAK 
BHARDWAJ

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

IDFC FIRST 
BANK V/S 
MAHENDER 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

CONTEMPT 
PETITION

SHYAM LAL 
ARORA V/S 
BOORA 
COSMETICS

MANISH 
SINGHAL

ADV.MANISHS
INGHAL@GM
AIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 19/2024 23.09.2024

401 OMP (I) COMM 1053/2024 23.09.2024 9811452022

401 OMP (I) COMM 1062/2024 24.09.2024 9810315334

401 EX COMM 424/2024 25.09.2024 9871340160

401 OMP (I) COMM 1093/2024 27.09.2024 9205511796

401 OMP (I) COMM 1094/2024 27.09.2024 9871040589

401 OMP (I) COMM 910/2024 05.09.2024 9205511796

401 CS COMM 1032/2024 18.09.2024 K.K. SINGH 9810673660 07.08.2024

401 CS COMM 1033/2024 18.09.2024 9911551199

401 OMP (I) COMM 1106/2024 28.09.204 9811452022

401 EX COMM 400/2024 13.09.2024 9999925860

401 EX COMM 385/2024 10.09.2024 6201970125

401 CS COMM 992/2024 10.09.2024 MOHIT RAJ 8800792205 05.09.2024

13 402 CIVIL 02-09-2024 9811165656 27-02-2023

402 EXECUTION 02-09-2024 8750116605 ----

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CONTEMPT 
PETITION

DABUR INDIA 
PVT. LTD V/S 
ZIMALAYA 
DRUGS PVT. 
LTD

TATA CAPITAL 
LTD V/S PAWAN 
KUMAR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

IDFC FIRST 
BANK V/S 
BHAVYA 
ENTERPRISES

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

PAWAN CHOTIA 
V/S SPACO 
BREWS INDIA 
PVT LTD

VARUN 
JAIN

IDFC FIRST 
BANK V/S 
SHYAM 
SUNDER

RAHUL 
KASHYAP

LEXPACIFIC03
@GMAIL.COM

AXIS BANK V/S 
BHIM RAJ

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

IDFC FIRST 
BANK LTD V/S 
BHURA AVRAR

RAHUL 
KASHYAP

LEXPACIFIC03
@GMAIL.COM

M/S CAPITAL 
PLASTIC HOUSE 
V/S M/S 
PIONEER 
POLYPLAST

ADVKKSINGH
@GMAIL.COM

PROMILLA@PRAMILA TRADERS V/S MANGAL SWEETS & ORS

NAVEEN 
BHARDWA
J

DCB BANK LTD 
V/S RAM 
KUMAR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

SBFC FINANCE 
LTD V/S 
BIJENDER 
KUMAR

DEEPANKU
R  SONDHI

DEEPPANKUR
@SONDHIPAN
RTERS.COM

LEVIS STRAUSS 
& ORS V/S 
ARUN KUMAR 
N.& ORS

SHRAVAN 
KR. 
BANSAL

RISHI@UNITE
DANDUNITED.
COM

PUNJAB 
NATIONAL 
BANK V/S IQRA 
SAMAR

MOHITRAJAA
DVOCATE@G
MAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/948/2024

NADEEM KHAN 
VS MOHD 
ASLAM

ANSHU 
MAHAJAN(
P),

ANSHVIKLAW
(ZT)GMAIL.CO
M

EXECUTION 
(COMM)/372/2024

M/S PRIME 
ENGINEERING 
CO THROUGH 
ITS 
PROPRIETOR 
SH GOVIND 
NARAYAN 
KOTHARI VS 
NITYA 
ELECTROCONT
ROLS PRIVATE 
LIMITED AND 
ORS

TEJ 
PRATAP(P),

TEJPRATAP14
@GMAIL.COM

mailto:PROMILLA@PRAMILA


COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N
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13

402 ARBITRATION 05-09-2024 9205511796 ----

402 CIVIL 05-09-2024 8743904246 30-08-2024

402 ARBITRATION 05-09-2024 9811452022 ----

402 CIVIL 09-09-2024 9871441764 14-08-2024

402 CIVIL 09-09-2024 8587876969 06-09-2024

402 EXECUTION 10-09-2024 9910007125 ----

402 ARBITRATION 10-09-2024 9811452022 ----

402 CIVIL 10-09-2024 9999570000 17-08-2024

402 EXECUTION 10-09-2024 9810682372 ----

402 CIVIL 11-09-2024 9811161525 20-08-2024

402 ARBITRATION 11-09-2024 9810315334 ----

402 EXECUTION 12-09-2024 9900-12642 ----

402 ARBITRATION 12-09-2024 9810315334 ----

402 ARBITRATION 17-09-2024 9871040589 ----

402 ARBITRATION 18-09-2024 9811452022 ----

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

OMP (I) 
(COMM)/911/2024

IDFC FIRST 
BANK LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATI
VE RAJ KUMAR 
VS PAPPU 
NANAKCHAND

RAHUL 
KASHYAP(P
),

LEXPACIFIC03
@GMAIL.COM

CS 
(COMM)/967/2024

NEPZPACK VS 
PRIMUS

KUNAL 
YADAV(P),

CH.AAKASH86
@GMAIL.COM

OMP (I) 
(COMM)/923/2024

TATA CAPITAL 
LTD VS 
DHARAMRAJ 
CONTRACTS 
INDIA PRIVATE 
LIMITED 7311

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM

CS 
(COMM)/980/2024

MUKESH GOEL 
VS MUNICIPAL 
CORPORATION 
OF DELHI

AVINASH 
KUMAR 
TRIVEDI(P)
,

AKTRIVEDILA
WOFFICES@G
MAIL.COM

CS 
(COMM)/983/2024

M/S CHAWLA 
TRADERS VS 
MOHAMMAD 
SHAHZAD

CHIRAG  
KHURANA(
P),

ADVKHURAN
A.CHIRAGFEU
MALL.COM

EXECUTION 
(COMM)/390/2024

MUNICIPAL 
CORPORATION 
OF DELHI VS 
MS ASHIMA 
INFRASTRUCTU
RE PVT LTD

SAHIL 
AERON(P),

INDIAAERONS
@GMAIL.COM

OMP (I) 
(COMM)/962/2024

HDFC BANK 
LTD VS 
ABHISHEK  
CHAUDHARY

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM

CS 
(COMM)/998/2024

M/S ARIHANT 
INSULATION 
HOUSE VS 
SACHIN JAIN

ABHISHEK 
JAIN(P),

ABHISHEK@S
NCOMPANY.I
N

EXECUTION 
(COMM)/391/2024

ADARSH MODI 
VS SURAJ 
VERMA

MUKESH 
KUMAR(P),

SHEKHAWATI
LEGAL@YAHO
O.IN

CS 
(COMM)/1003/202
4

AMIT TANWAR 
VS MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGH116@
GMAIL.COM

OMP (I) 
(COMM)/972/2024

IDFC FIRST 
BANK LTD VS 
DILEEP KUMAR

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

EXECUTION 
(COMM)/394/2024

PUNJAB 
NATIONAL 
BANK VS 
SADANAND 
INDUSTRY

ANSHUMA
N 
SRIVASTAV
A(P),

SRI.ANSHU83
@GMAIL.COM

OMP (I) 
(COMM)/981/2024

IDFC FIRST 
BANK LTD VS 
EVRA ENERGY 
INDIA PRIVATE 
LIMITED 
THROUGH ITS 
DIRCTOR

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/999/2024

AXIS BANK LTD 
VS JAMSIDA

SUNITA 
SINGH(P),

INDOLEXLAW
@GMAIL.COM

OMP (I) 
(COMM)/1002/202
4

TATA CAPITAL 
LTD VS 
LAKSHYA 
STONE 
CRUSHER

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T
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REGISTRATIO
N
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RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID
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13

402 CIVIL 18-09-2024 9811161525 27-08-2024

402 ARBITRATION 19-09-2024 9810315334 ----

402 ARBITRATION 19-09-2024 9811452022 ----

402 EXECUTION 19-09-2024 9810680082 ----

402 CIVIL 19-09-2024 7303296156 ---- 09-09-2024

402 ARBITRATION 19-09-2024 9810315334 ----

402 ARBITRATION 21-09-2024 9810315334 ----

402 ARBITRATION 21-09-2024 9810315334 ----

402 CIVIL 23-09-2024 9811181709 06-09-2024

402 ARBITRATION 23-09-2024 98 I I L9L76L ----

402 ARBITRATION 24-09-2024 9810315334 ----

402 ARBITRATION 24-09-2024 9810315334 ----

402 CIVIL 24-09-2024 9811161525 13-09-2024

402 ARBITRATION 24-09-2024 9810315334 ----

402 ARBITRATION 25-09-2024 9810315334 ----

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1027/202
4

SANDEEP 
GUPTA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGH116@
GMAIL.COM

OMP (I) 
(COMM)/1028/202
4

IDFC FIRST 
BANK LTD VS 
AMAN JEET 
SINGH

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1029/202
4

TATA CAPITAL 
LTD VS 
LAKSHYA 
STONE 
CRUSHER

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM

EXECUTION 
(COMM)/410/2024

PIYUSH GUPTA 
VS RAJENDER 
KUMAR JAIN

ARVIND  
KUMAR(P),

KUMAR_ARVI
NDKAKU(3;YA
HOO.IN

CS 
(COMM)/1042/202
4

LANDSEA 
IMPEX LIMITED 
VS PARDIP 
KUMAR 
AGARWAL

NEELAM 
MALIK(P),

OMP (I) 
(COMM)/1027/202
4

IDFC FIRST 
BANK LTD VS 
RANJEET 
PRASAD

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1038/202
4

IDFC FIRST 
BANK LTD VS 
ASHIF PAVAN

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1036/202
4

IDFC FIRST 
BANK LTD VS 
BABLU PHOOL

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

CS 
(COMM)/1056/202
4

ANKUR 
AGGARWAL VS 
HEMANT 
TRADING 
COMPANY PVT 
LTD

SEEMA  
TIWARI(P),

SEEMATIWAR
IADVOCATE@
REDIFFMAIL.
COM

OMP 
(COMM)/85/2024

GOYAL AND  
GOEL 
STAINLESS 
STEELS VS 
SHUBHMANGAL
AM INDUSTRIES

NITIN 
MITTAL(P),

MITTAL78200
4@YAHOO.CO.
IN

OMP (I) 
(COMM)/1059/202
4

IDFC FIRST 
BANK LTD VS 
SANJAY 
PODDAR

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1060/202
4

IDFC FIRST 
BANK LTD VS 
RIYAJ AHAMAD

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

CS 
(COMM)/1061/202
4

VIKAS VERMA 
VS MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH(P),

SKSINGH116@
GMAIL.COM

OMP (I) 
(COMM)/1058/202
4

IDFC FIRST 
BANK LTD VS 
SHUBHAM 
SINGH

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1077/202
4

IDFC FIRST 
BANK LTD VS 
ANIL JHA

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

13

402 ARBITRATION 25-09-2024 9810315334 ----

402 ARBITRATION 26-09-2024 9810315334 ----

402 ARBITRATION 26-09-2024 92O5511796 ----

402 ARBITRATION 28-09-2024 9654926809 ----

402 ARBITRATION 28-09-2024 9811452022 ----

402 ARBITRATION 28-09-2024 9811452022 ----

14 WEST COMMERCIAL 02-09-2024 8285672608 30-08-2024

COMMERCIAL 06-09-2024 9873245548 05-09-2024

COMMERCIAL 07-09-2024 9599043045 05-09-2024

COMMERCIAL 07-09-2024 9599043045 04-09-2024

COMMERCIAL 07-09-2024 9599043045 04-09-2024

COMMERCIAL 07-09-2024 9599043045 05-09-2024

COMMERCIAL 07-09-2024 9599043045 05-09-2024

COMMERCIAL 07-09-2024 9953860121 21-08-2024

COMMERCIAL 07-09-2024 9891939468 07-09-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

OMP (I) 
(COMM)/1078/202
4

IDFC FIRST 
BANK LTD VS 
NIKHIL 
PANWAR

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1086/202
4

IDFC FIRST 
BANK LTD VS 
GAURAV 
SHARMA

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM)/1090/202
4

M/S IDFC FIRST 
BANK LIMITED 
VS MANEESH 
KUMAR

RAHUL 
KASHYAP(P
),

LEXPACI 
FICO3@GMAI
L.COM

OMP (I) 
(COMM)/1111/2024

AXIS BANK LTD 
VS AMIT 
SHARMA

ANUPAM 
SINGH(P),

ANUOARNISI
NGH@.GMAIL.
COM

OMP (I) 
(COMM)/1109/202
4

DCB BANK LTD 
VS MANSOOR 
AHMAD

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM

OMP (I) 
(COMM)/1108/202
4

DCB BANK LTD 
VS RAJAT 
SHUKLA

ANISH 
BHOLA(P),

ANSH 
BHOLA17@YA
HOO.COM

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/756/2024

SARAOGI SUPER 
SALES PVT LTD 
VS NITIN 
KUMAR ANKIT 
M/S SAKHI 
SAHELI 
WHOLSELAR 
BAZAR

VARUN 
BEDI(P),

ADVOCATEVA
RUNBEDI@G
MAIL.COM

CS 
(COMM)/771/2024

S HARPAL 
SINGH SURI 
AND ANR VS S 
JASPAL SINGH

SUMIT 
VIRMANI(P
),

VIRMANILAW
CO@GMAIL.C
OM

CS 
(COMM)/773/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
VIJAY KAPOOR 
(PROPRIETOR 
OF VISHAL 
CREATION)

ARCHIT 
SINGHAL(P
),

LEGAL(A>SIG
MALEFIAL.IN

CS 
(COMM)/774/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
POOJA BHATIA 
(PROPRIETOR 
OF AMARJEET 
FOOTWEAR

ARCHIT 
SINGHAL(P
),

LEGAL(A>SIG
MALEFIAL.IN

CS 
(COMM)/776/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
SHAMIM 
AHMAD 
(PROPRIETOR 
OF FRENDS 
FOOTWEAR)

ARCHIT 
SINGHAL(P
),

LEGAL(A>SIG
MALEFIAL.IN

CS 
(COMM)/775/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED 
(THROUGH ITS 
AR NITIN 
SHARMA) VS 
NIMBA RAM 
(PROPRIETOR 
OF BALAJI 
AGENCY)

ARCHIT 
SINGHAL(P
),

LEGAL(A>SIG
MALEFIAL.IN

CS 
(COMM)/777/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
MOZO 
INTERNATIONA
L TRADING CO

ARCHIT 
SINGHAL(P
),

LEGAL(A>SIG
MALEFIAL.IN

CS 
(COMM)/778/2024

ARJUN 
CONTINENTAL 
PVT LTD VS 
SYNERGY 
RETAILERS PVT 
LTD

PUNEET 
JAISWAL(P
),

ADVKUKNALT
HAKUR03@G
MAIL.COM

CS 
(COMM)/779/2024

SONIKA AHUJA 
VS AN 
ENTERPRISES 
AND OTHERS

JITENDER 
SINGH 
LAMBA(P),

LAMBA.JITEN
DERADVOCAT
E@GMAIL.CO
M 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

14 WEST

COMMERCIAL 09-09-2024 9718167410 02-09-2024

COMMERCIAL 09-09-2024 9718167410 02-09-2024

COMMERCIAL 09-09-2024 9718167410 30-08-2024

COMMERCIAL 09-09-2024 7503611919 NOT FILED

COMMERCIAL 10-09-2024 9599043045 07-09-2024

COMMERCIAL 10-09-2024 9811962836 05-08-2024

COMMERCIAL 10-09-2024 9599043045 06-09-2024

COMMERCIAL 10-09-2024 9599043045 07-09-2024

COMMERCIAL 10-09-2024 9810566116 09-09-2024

COMMERCIAL 10-09-2024 9891072729 05-09-2024

COMMERCIAL 11-09-2024 8826718942 03-05-2024

COMMERCIAL 11-09-2024 8700565217 27-08-2024

COMMERCIAL 11-09-2024 7678379427 06-10-2023

COMMERCIAL 11-09-2024 8826718942 03-05-2024

COMMERCIAL 13-09-2024 9599043045 11-09-2024

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/782/2024

HITCOLUS 
FOOTWEAR PVT 
LTD VS 
RAYMOND 
SHOE CO

MR 
PRABHAKA
R(P),

PRABHAKARA
DVOCATE@G
MAIL.COM

CS 
(COMM)/783/2024

HITCOLUS 
FOOTWEAR PVT 
LTD VS 
MODERN SHOE 
INDUSTRIES

MR 
PRABHAKA
R(P),

PRABHAKARA
DVOCATE@G
MAIL.COM

CS 
(COMM)/784/2024

HITCOLUS 
FOOTWEAR PVT 
LTD VS LUCKY 
BOOT HOUSE

MR 
PRABHAKA
R(P),

PRABHAKARA
DVOCATE@G
MAIL.COM

CS 
(COMM)/785/2024

RAJENDER 
YADAV VS 
BAJAJ ALLIANZ 
GENERAL 
INSURANCE CO 
LTD

AJAY 
KUMAR 
YADAV(P),

ADVAJAYYAD
AV20@GMAIL.
COM

CS 
(COMM)/786/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
SJAHIRHUSSAI
N SAMSUDEEN 
(PROPRIETOR 
OF SRK 
TRADERS)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/787/2024

M/S OMSONS 
MARKETING 
PVT LTD VS M/S 
GEE GEE 
DISTILLERY 
PVT LTD AND 
ORS

SACHIN 
MALIK(P),

NOT 
MENTIONED

CS 
(COMM)/791/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
RAJESH ARORA  
(PROPRIETOR 
OF ARORA 
SHOE 
COMPANY)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/789/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
TAUFIK 
AHAMAD 
PROPRIETOR 
OF BIHAR BOOT 
HOUSE

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/788/2024

M/S AK MEHTA 
AND COMPANY 
THROUGH ITS 
PARTNER SH AK 
MEHTA VS 
MOHD MOBIN 
AND ANR

VIKAS 
SHARMA(P)
,

ADVOCATEVI
KASSHARMA1 
(PGMAIL.COM

CS 
(COMM)/790/2024

PLASTOCRAFT 
SANITARY 
INDIA PVT LTD 
VS SSA 
PROJECTS 
PRIVATE 
LIMITED

KAPIL  
KHER(P),

ANILKHER@G
MAIL.COM

CS 
(COMM)/792/2024

M/S AXIS 
COMMUNICATI
ONS VS MADAN 
LAL PROP OF 
NEW DURGA 
TRAVELS AND 
ORS

RAM 
KISHOR 
SINGH(P),

ADVOCATENI
RAJ@GMAIL.C
OM

CS 
(COMM)/794/2024

RADIANCE 
ENTERPRISE VS 
XIMI VOGUE 
TRADING LLP

AAKASH 
SEHRAWAT
(P),

KARTIKDABAS
17@GMAIL.CO
M

CS 
(COMM)/795/2024

M/S SAI NATH 
PACKERS 
THROUGH ITS 
PROP PARDEEP 
MALHOTRA VS 
M/S GF 
ELECTRONICS 
THROUGH ITS 
PROP KULJIT 
SINGH 
CHHABRA

AKSHAT 
SHARMA(P)
,

AKSHAT@CHA
MBERSOFAJE
SHSHARMA.C
OM

CS 
(COMM)/793/2024

M/S AXIS 
COMMUNICATI
ON VS MR 
MOHAN LAL 
AND ORS

PRAKASH 
AHIRWAL(
P),

ADVOCATENI
RAJ@GMAIL.C
OM

CS 
(COMM)/797/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
DEEPAK 
KUMAR 
(PROPRIETOR 
OF DEEPAK 
FOOTWEAR)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

14 WEST

COMMERCIAL 13-09-2024 9599043045 11-09-2024

COMMERCIAL 13-09-2024 9599043045 11-09-2024

COMMERCIAL 13-09-2024 9810570525 23-08-2024

COMMERCIAL 17-09-2024 9990388195 12-09-2024

COMMERCIAL 17-09-2024 9811688721 12-09-2024

COMMERCIAL 17-09-2024 9599043045 05-09-2024

COMMERCIAL 18-09-2024 9599043045 13-09-2024

COMMERCIAL 18-09-2024 9599043045 13-09-2024

COMMERCIAL 18-09-2024 9599043045 13-09-2024

COMMERCIAL 18-09-2024 9999330725 31-07-2024

COMMERCIAL 18-09-2024 9868005927 11-09-2024

COMMERCIAL 18-09-2024 9810481016 16-09-2024

COMMERCIAL 18-09-2024 9810299918 04-09-2024

COMMERCIAL 23-09-2024 9312203957 29-07-2024

COMMERCIAL 25-09-2024 9212888057 03-09-2024

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/798/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
MANOJ RUSHI 
MENDHE 
(PROPRIETOR 
OF OM FOOT 
WEAR)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/799/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
BHAGRAJ 
HEERARAMJI 
CHOUDHARY 
(PROPRIETOR 
OF BHAGWATI 
AGENCY)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/800/2024

SHEETAL 
HANDA AND 
ANR VS AMIT 
ARORA

DEV 
PRAKASH 
PACHAURI(
P),

MALAYA_CHA
ND@YAHOO.C
OM

CS 
(COMM)/802/2024

M/S SBL 
PLASTICS PVT 
LTD VS M/S 
SWG 
INDUSTRIES 
LIRNITED

ANAND 
BAJPAI(P),

LAWLEGAL20
20@YAHOO.C
OM

CS 
(COMM)/801/2024

PARVEEN 
MAHAJAN PROP 
M/S MAHAJAN 
COST IRON AND 
STEEL TRADERS 
VS M/S ISHA 
INDUSTRIES 
AND ORS

GAURAV 
MAHAJAN(
P),

GAURAVMAH
AJAN 
23@YAHOO.C
O.IN

CS 
(COMM)/803/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
ROHIT KUMAR 
SINGH 
PROPRIETOR 
OF HARSHIL 
TRADING CO

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/806/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
SHAIKH TOFIK 
RAFIK 
( PROPRIETOR 
OF REEMAX 
FOOTWEAR)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/807/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
SACHIN ARORA 
( PROPRIETOR 
OF M/S SHOE N 
STYLE)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/808/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
HEERALAL 
DAIYA 
(PROPRIETOR 
OF NITESH 
TRADING 
COMPANY)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/810/2024

STATE BANK OF 
INDIA VS 
HEERA LAL

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@YAHOO.
COM

CS 
(COMM)/811/2024

SARASWATI 
DEVI PROP OF 
M/S BK 
POLYMERS 
(INDIA) VS M/S 
ANEXA  HOME 
APPLIANCES 
INDIA PVT LTD

SANJEEV(P
),

INFO@KNOW
LEX.IN

CS 
(COMM)/812/2024

SHAKTI 
ENTERPRISES  
THROUGH ITS 
PROPRIETOR 
RACHNA MALIK 
VS HIREN 
MITTAL 
HSMEHTA 
INFRA PRIVATE 
LIMITED 
(FORMERLY 
KNOWN AS M/S 
HSMEHTA) AND 
ANR

JATIN  
DHAWAN(P
),

MAIL@THELE
GIST.COM

CS 
(COMM)/813/2024

HERO 
MOTOCORP 
LIMITED VS 
OWNER/ 
PROPRIETOR 
SHIVA 
INDUSTRIES

AASTHA 
SHARMA(P)
,

JATIN@ADVO
CAREPARTNE
RS.IN

CS 
(COMM)/829/2024

M/S JAIN STEEL 
TRADERS 
THROUGH ITS 
PARTNER VIJAY 
JAIN VS 
SURENDER 
SINGH 
PROPRIETOR 
OF M/S 
WELCORE 
STEEL UDYOG

VIPIN 
DILAWARI(
P),

VIPINDILAWA
RI83@GMAIL.
COM

CS 
(COMM)/834/2024

CANARA BANK 
VS PRATEEK 
KUMRA PROP 
M/S KAINAAT 
GOURMET 
FOODS

CHITRA 
MALHOTR
A(P),

NOT 
MENTIONED



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST EXECUTION 03-09-2024 92131171139 NIL

COMMERCIAL 04-09-2024 9811133644 NIL

COMMERCIAL 06-09-2024 8285672608 30-08-2024

MISC MISC DJ/566/2024 07-09-2024 9999945297 NIL

EXECUTION 19-09-2024 9958617492 NIL

COMMERCIAL 20-09-2024 9899454835 17-09-2024

COMMERCIAL 20-09-2024 9599011955 18-07-2027

EXECUTION 21-09-2024 7042198312 NIL

COMMERCIAL 23-09-2024 9599043045 20-9-2024

COMMERCIAL 25-09-2024 9599043045 23-09-2024

COMMERCIAL 28-09-2024 7838418306 24-09-2024

EXECUTION 28-09-2024 NIL

16 WEST EXECUTION 03-09-2024 92131171139 NIL

COMMERCIAL 04-09-2024 9811133644 NIL

COMMERCIAL 06-09-2024 8285672608 30-08-2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

EXECUTION 
(COMM)/233/2024

M/S 
MONDOTTICA 
INDIA PVT LTD 
VS DHARMESH 
SETH

PRAMOD 
TRIPATHI(
P),

PARMODKUM
ARTRIPATHI7
6@GAMIL.CO
M

OMP (I) 
(COMM)/218/2024

SHRIRAM 
FINANCE LTD 
VS SANJEEV 
KUMAR 6035

MANOJ 
KUMAR(P),

MANOJK.ADV
@GMAIL.COM

CS 
(COMM)/769/2024

SARAOGI SUPER 
SALES PVT LTD 
VS UDAY 
KUMAR

VARUN 
BEDI(P),

ADVOCATEVA
RUNBEDI@G
MAIL.COM

KRISHAN LAL 
THUKRAL VS 
SURESH 
SHARMA

AMBER 
JAIN(P),

NOT 
MENTIOND

EXECUTION 
(COMM)/257/2024

M/S ACME 
PRINT O PAC 
THROUGH AR 
VS M/S MRA 
PAPERS 
THROUGH SOLE 
PROPREITOR

NITIN 
GOEL(P),

ADVNITIN@H
OTMAIL.COM

CS 
(COMM)/819/2024

MS 
KHANDELWAL 
GROUP PVT LTD 
THROUGHT ITS 
AR 
DHARMENDER 
KUMAR VS M/S 
ANAND AND 
COMPANY 
THROUGH ITS 
PARTNER

RAKESH 
KUMAR 
SHUKLA(P)
,

RKS108@GMA
IL.COM

CS 
(COMM)/820/2024

SURINDER 
KAUR VS RAJNI 
GULATI

SIDDHANT 
JAIN(P),

INFO.JAINLA
WCHAMBERS
@GMAIL.COM

EXECUTION 
(COMM)/260/2024

M/S CONCORD 
INDUSTRIES 
THROUGH AR 
AND PARTNER 
SUSHIL KUMAR 
GUPTA VS 
NIKITASHA 
HOME 
APPLIANCES 
PVT LTD 
THROUGH AR

SATISH 
PRAKASH(P
),

INFOCENTUR
YLAWFIRM.IN

CS 
(COMM)/830/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
GANESH 
JAGADEESHA 
( PROPRIETOR 
OF SRI 
GANESHA 
ENTERPRISES)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALTFTTAL.IN

CS 
(COMM)/836/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
VIKRAM SINGH 
(PROPRIETOR 
OF JAI GANESH 
AGENCY)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/846/2024

PRECIOUS 
ELECTRO CHEM 
PRIVATE 
LIMITED VS 
RAJESH JALOTA

SHREYA 
NARAYAN(
P),

NARAYANSHR
EYA@HOTMAI
L.COM

EXECUTION 
(COMM)/267/2024

BITZER INDIA 
PRIVATE 
LIMITED VS 
RITESH 
ANANDPROPRI
ETOR OF M/S 
KRYSTAL 
OVERSEAS

VINOD 
KUMAR(P),

NOT 
MENTIONED

NOT 
MENTIONED

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

EXECUTION 
(COMM)/233/2024

M/S 
MONDOTTICA 
INDIA PVT LTD 
VS DHARMESH 
SETH

PRAMOD 
TRIPATHI(
P),

PARMODKUM
ARTRIPATHI7
6@GAMIL.CO
M

OMP (I) 
(COMM)/218/2024

SHRIRAM 
FINANCE LTD 
VS SANJEEV 
KUMAR 6035

MANOJ 
KUMAR(P),

MANOJK.ADV
@GMAIL.COM

CS 
(COMM)/769/2024

SARAOGI SUPER 
SALES PVT LTD 
VS UDAY 
KUMAR

VARUN 
BEDI(P),

ADVOCATEVA
RUNBEDI@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

MISC MISC DJ/566/2024 07-09-2024 9999945297 NIL

EXECUTION 19-09-2024 9958617492 NIL

COMMERCIAL 20-09-2024 9899454835 17-09-2024

COMMERCIAL 20-09-2024 9599011955 18-07-2027

EXECUTION 21-09-2024 7042198312 NIL

COMMERCIAL 23-09-2024 9599043045 20-9-2024

COMMERCIAL 25-09-2024 9599043045 23-09-2024

COMMERCIAL 28-09-2024 7838418306 24-09-2024

EXECUTION 28-09-2024 NIL

17 WEST CS (COMM) 02-09-2024 9899408618 31-08-2024

02-09-2024 9811133644 NIL

CS (COMM) 04-09-2024 8285672608 30-08-2024

OMP (COMM) 05-09-2024 9312664652 NIL

CS (COMM) 06-09-2024 8818808885 29-08-2024

CS (COMM) 06-09-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

KRISHAN LAL 
THUKRAL VS 
SURESH 
SHARMA

AMBER 
JAIN(P),

NOT 
MENTIOND

EXECUTION 
(COMM)/257/2024

M/S ACME 
PRINT O PAC 
THROUGH AR 
VS M/S MRA 
PAPERS 
THROUGH SOLE 
PROPREITOR

NITIN 
GOEL(P),

ADVNITIN@H
OTMAIL.COM

CS 
(COMM)/819/2024

MS 
KHANDELWAL 
GROUP PVT LTD 
THROUGHT ITS 
AR 
DHARMENDER 
KUMAR VS M/S 
ANAND AND 
COMPANY 
THROUGH ITS 
PARTNER

RAKESH 
KUMAR 
SHUKLA(P)
,

RKS108@GMA
IL.COM

CS 
(COMM)/820/2024

SURINDER 
KAUR VS RAJNI 
GULATI

SIDDHANT 
JAIN(P),

INFO.JAINLA
WCHAMBERS
@GMAIL.COM

EXECUTION 
(COMM)/260/2024

M/S CONCORD 
INDUSTRIES 
THROUGH AR 
AND PARTNER 
SUSHIL KUMAR 
GUPTA VS 
NIKITASHA 
HOME 
APPLIANCES 
PVT LTD 
THROUGH AR

SATISH 
PRAKASH(P
),

INFOCENTUR
YLAWFIRM.IN

CS 
(COMM)/830/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
GANESH 
JAGADEESHA 
( PROPRIETOR 
OF SRI 
GANESHA 
ENTERPRISES)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALTFTTAL.IN

CS 
(COMM)/836/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
VIKRAM SINGH 
(PROPRIETOR 
OF JAI GANESH 
AGENCY)

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/846/2024

PRECIOUS 
ELECTRO CHEM 
PRIVATE 
LIMITED VS 
RAJESH JALOTA

SHREYA 
NARAYAN(
P),

NARAYANSHR
EYA@HOTMAI
L.COM

EXECUTION 
(COMM)/267/2024

BITZER INDIA 
PRIVATE 
LIMITED VS 
RITESH 
ANANDPROPRI
ETOR OF M/S 
KRYSTAL 
OVERSEAS

VINOD 
KUMAR(P),

NOT 
MENTIONED

NOT 
MENTIONED

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/752/2024

STATE BANK OF 
INDIA VS 
ANKUR JANGID

SHALINI 
UPADHYAY

SHALINIUPAD
HYAYADVOCA
TE@GMAILCO
M

OMP (I) 
(COMM)

OMP (I) 
(COMM/212/2024

SHRIRAM 
FINANCE LTD 
VS RAJ KUMAR

MANOJ 
KUMAR

MANOJKADV
@GMAIL.COM

CS 
(COMM)/760/2024

SARAOGI SUPER 
SALES PVT LTD 
VS SUDHIR 
KUMAR

VARUI\I 
BEDI 

ADVOCATEVA
RUNBEDI@G
MAIL.COM

OMP 
(COMM.)/12/2024

SANJEEV 
KUMAR 
MISHRA VS 
INDIAN 
SCHOOL 
FINANCE 
COMPANY PVT 
LTD

JAWAHAR 
LAL

ADVJLAL61@G
MAIL.COM

CS 
(COMM)/767/2024

INFUREKA 
TECHNOLOGIES 
PVT LTD VS 
NIKUNJ 
SOFTWARE 
TECHNOLOGIES 
PVT LTD

PARTH 
PARTAP 
SINGH 
MAVAI

MAVAI.PARTH
365@GMAIL.C
OM

CS 
(COMM)/768/2024

DNS 
DISTRIBUTION 
PVT LTD VS 
AMARJIT 
SINGH



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

CS (COMM) 23-09-2024

CS (COMM) 24-09-2024

CS (COMM) 06-09-2024 9999737322 29-08-2024

CS (COMM) 23-09-2024 0.9312203957 29-09-2024

24-09-2024 9811133644 NIL

CS (COMM) 26-09-2024 8285672608 20-09-2024

CS (COMM) 28-09-2024 9911000126 23-09-2024

CS (COMM) 28-09-2024 9911000126 23-09-2024

CS (COMM) 30-09-2024 9599043045 27-09-2024

18 WEST 757/2024 03-09-2024 9999440419 28-08-2024

763/2024 04-09-2024 9873140021 02-09-2024

764/2024 05-09-2024 9953474180 04-05-2024

778/2024 07-09-2024 9953860121 21-08-2024

814/2024 19-09-2024 8527506427 16-09-2024

815/2024 19-09-2024 6201970125 11-09-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/827/2024

M/S JAIN STEEL 
TRADERS VS 
ANIL KUMAR 
SACHDEVA

OMP (I) 
(COMM.)/246/202
4

SHRIRAM 
FINANCE LTD 
VS MOHIT 
KUMAR

CS 
(COMM)/768/2024

DNS 
DISTRIBUTION 
PVT LTD VS 
AMARJIT 
SINGH

HEMANT 
SHARMA

HEMANT.SHA
RMA405@GM
AIL.COM

CS 
(COMM)/827/2024

M/S JAIN STEEL 
TRADERS VS 
ANIL KUMAR 
SACHDEVA

VIPIN 
DILAWARI

VIPINDILWAR
I83@GMAIL.C
OM

OMP (I) 
(COMM)

OMP (I) 
(COMM/246/2024

SHRIRAM 
FINANCE LTD 
VS MOHIT 
KUMAR

MANOJ 
KUMAR

MANOJKADV
@GMAIL.COM

CS 
(COMM)/837/2024

SARAOGI SUPER 
SALES PVT. LTD 
VS SANTOSH 
SHAHA

VARUI\I 
BEDI 

ADVOCATEVA
RUNBEDI@G
MAIL.COM

CS 
(COMM)/844/2024

UNION BANK 
OF INDIA VS 
DINESH KUMAR

ALOK 
KUMAR

ALOKADV2001
@GMAIL.COM

CS 
(COMM)/845/2024

UNION BANK 
OF INDIA VS 
DHARM RAJ

ALOK 
KUMAR

ALOKADV2001
@GMAIL.COM

CS 
(COMM)/849/2024

AQUALITE 
INDUSTRIES 
PVT LTD VS 
THABASSUM 
SADQA

ARCHITSIN
GHAL

LEGAL@SIGM
ALEGAL.IN

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/757/2
024

BRIJ 
INDUSTRIES VS 
SHREE RADHA 
GOVIND 
ELECTRICALS

VIKAS 
BHATIA

VIKASBHATIA
280@GMAIL.C
OM

CS 
(COMM)/763/2
024

ESSEN 
MEDICARE LLP 
VS NEW HAIR 
PALACE 
PRIVATE 
LIMITED

KETAN 
MADAN

KETANMADA
N@GMAIL.CO
M

CS 
(COMM)/764/2
024

M/S GURUJI 
SWEETS VS SH 
GOPAL 
KRISHAN 
KHANNA

ANKIT 
BHUTANI

ADVANKITBH
UTANI@GMAI
L.COM

CS 
(COMM)/778/2
024

ARJUN 
CONTINENTAL 
PVT LTD VS 
SYNERGY 
RETAILERS PVT 
LTD

KUNAL 
MANAV

ADVKUNALTH
AKUR03@GM
AIL.COM

CS 
(COMM)/814/2
024

BAG PALACE 
PVT LTD VS 
CKAARI 
PCKAGING PVT 
LTD

JAGRITI 
JAIN

LAWFIRM@U
NSOLVEDLEG
AL.COM

CS 
(COMM)/815/2
024

PATANJALI 
FOODS LIMITED 
VS STC FOODS

S.K. 
BANSAL

RISHI@UNITE
DANDUNITED.
COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

18 WEST

825/2024 21-09-2024 8586035698 18-09-2024

826/2024 23-09-2024 9810840045 11-09-2024

848/2024 30-09-2024 9999151151 18-09-2024

19 WEST CS (COMM) 02-09-2024 8285672608 30-08-2024

OMP (COMM.) 03-09-2024 9818085900 31-08-2024

CS (COMM) 03-09-2024 9354280071 31-08-2024

CS (COMM) 03-09-2024 9855650460 31-08-2024

CS (COMM) 04-09-2024 9811109763 30-08-2024

CS (COMM) 04-09-2024 9899641617 02-09-2024

04-09-2024 9811133644 NOT GIVEN 30-08-2024

05-09-2024 9650810426 28-08-2024

05-09-2024 9650810426 28-08-2024

05-09-2024 9650810426 24-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/825/2
024

HEMANT 
KUMAR VS 
HITESH 
VISHWASRAO 
BAGAL

ABHINAV 
GARG

ADVGARG.AB
HINAV@GMAI
L.COM

CS 
(COMM)/826/2
024

CANARA BANK 
VS PRAVEEN 
GARG

SHUBHAM 
KUMAR 
JHA

SKJJHAASSOC
IATES@YAHO
O.COM

CS 
(COMM)/848/2
024

M/S 
SUPERBHAT 
TEXTURES 
PRIVATE 
LIMITED VS 
M/S SEGASTAR 
IMPACT

RAJIV 
THUKRAL

THUKRAANDT
HUKRAL@GM
AIL.COM

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/753/2024

SARAOGI SUPER 
SALES PVT LTD 
VS RUPA 
LAKKAR

VARUN  
BEDI

ADVOCATEVA
RUNBEDI@G
MAIL.COM

OMP 
(COMM.)/11/2024

PUNEET GUPTA 
VS ICICI 
SECURITIES 
LIMITED

PRAVEEN  
AGGARWA
L

AGGARWAL86
PRAVEEN@G
MAIL.COM

CS 
(COMM)/758/2024

KRC 
INDUSTRIES VS 
DISHA 
TECNOLOGIES 
AND ANOTHERS

TANUSHA  
MISHRA

TANUSHA.RAJ
MISHRA123@
GMAIL.COM

CS 
(COMM)/759/2024

DR. PRADYUMN 
KUMAR VS 
LNDUE PREFEB 
PVT LTD AND 
ANR.

ROHIT 
GUPTA

ROHIT.GUPTA
068@GMAIL.C
OM

CS 
(COMM)/761/2024

RAMAN 
GANDHI VS 
SUCHI NIGAM

GIRISH  
GAUR

GIRISHGAURA
DV@YAHOO.C
OM

CS 
(COMM)/762/2024

ALTECH 
EQUIPMENTS 
PVT LTD VS 
BHAGWATI FAB 
ENGINEERS 
PVT LTD

JASPREET  
SINGH

JASPREET.LA
W@GMAIL.CO
M

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/220/202
4

HDFC BANK 
LIMITED VS 
SANJEEV 
KUMAR

MANOJ  
KUMAR

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/221/2024

HDFC BANK 
LIMITED VS 
YUGL KISHOR

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/222/202
4

HDFC BANK 
LIMITED VS 
YOGESH 
KUMAR

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/223/202
4

HDFC BANK 
LIMITED VS 
VIPIN BANSAL

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/224/202
4

HDFC BANK 
LIMITED VS 
RAJEEV KAMAL 
AGGARWAL

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/225/202
4

HDFC BANK 
LIMITED VS 
SUMAN KUMAR 
VERMA

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024 9650810426 23-08-2024

05-09-2024

CS (COMM) 06-09-2024 9560097052 05-09-2024

CS (COMM) 06-09-2024 9599043045 06-09-2024

CS (COMM) 06-09-2024 9212190624 01-0802024

07-09-2024

CS (COMM) 07-09-2024 9015893668 24-08-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/226/202
4

HDFC BANK 
LIMITED VS 
SHIKHAR 
VERMA

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/227/2024

HDFC BANK 
LIMITED VS 
CHANDER VEER

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/228/202
4

HDFC BANK 
LIMITED VS 
AMIT KUMAR

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/229/202
4

HDFC BANK 
LIMITED VS 
KABIR KOHLI

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/230/202
4

HDFC BANK 
LIMITED VS 
HARSHIT 
BHARDWAJ

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/231/2024

HDFC BANK 
LIMITED VS 
ANIL KUMAR 
PANDEY

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/232/202
4

HDFC BANK 
LIMITED VS 
KHALID AAS 
MOHAMMAD

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/233/202
4

HDFC BANK 
LIMITED VS 
NITISH KUMAR

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/234/202
4

HDFC BANK 
LIMITED VS 
SATISH ANAND

MANISH  
SHANKER  
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

EXECUTION 
(COMM.)

EXECUTION 
(COMM.)/237/2024

MS RAJ READY 
CONCRETE 
WORKS PVT 
LTD VS SRI 
BHAGWAN

CS 
(COMM)/765/2024

VINOD VERMA 
VS AVA 
MERCHANDISI
NG SOLUTIONS 
PRIVATE 
LIMITED

ANURAG  
JAIN

GEMINIPRAD
EEP@YAHOO.
COM

CS 
(COMM)/766/2024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED VS 
SHEKHAR 
KUMAR 
GUPTA(PROPRI
ETOR OF SK 
FOOTWEAR)

ARCHIT  
SINGHAL

LEGAL@SIGM
ALEGAL.IN

CS 
(COMM)/770/2024

STATE BANK OF 
INDIA VS 
JASPREET 
SINGH

SUNIL  
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN

EXECUTION 
(COMM.)

EXECUTION 
(COMM.)/241/2024

M/S SIRCA 
PAINTS INDIA 
LIMITED VS 
ANSAAR 
TRADERS

CS 
(COMM)/780/2024

BANK OF 
MAHARASTRA 
VS SUSHIL 
SINGH

BIJAY  
MOHAN  
GOSWAMI

ADVBMG2016
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

09-09-2024

MISC DJ MISC DJ/567/2024 09-09-2024 9911441100 09-09-2024

CS (COMM) 09-09-2024 9810565403 01-08-2024

12-09-2024

12-09-2024

MISC DJ MISC DJ/578/2024 12-09-2024 9560345572 NOT GIVEN 10-08-2024

CS (COMM) 12-09-2024 9871714741 28-05-2024

20 1 CS(COMM) 707/2024 02.09.2024 9891105069 23.08.2024

1 OMP(COMM) 186/2024 04.09.2024 9871109205 05.08.2024

1 CS(COMM) 722/2024 06.09.24 9718209970 04.09.2024

1 CS(COMM) 723/2024 06.09.24 9311131978 29.07.2024

1 CS(COMM) 725/2024 06.09.2024 9311131978 09.08.2024

1 OMP(COMM) 192/2024 06.09.2024 9868224037 23.08.2024

1 OMP(COMM) 197/2024 07.09.24 25.07.2024

1 OMP(COMM) 198/2024 09.09.24 9810120927 20.06.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

EXECUTION 
(COMM.)

EXECUTION 
(COMM.)/242/202
4

PUNJAB 
NATIONAL 
BANK VS 
CHAWLA BOOK 
DEPOT

PINTU VS NEHA 
BUS SERVICES 
PVT LTD

CHIRAG  
ALAGH

ALAGHS409@
GMAIL.COM

CS 
(COMM)/781/2024

ZORIN 
INTERIORS PVT. 
LTD. VS SPRAY 
TECHNICS

ABHISHEK  
SINGH

KARUNESHTA
NDON@GMAI
L.COM

EXECUTION 
(COMM.)

EXECUTION 
(COMM.)/244/202
4

KUMAR 
SUSHANT VS 
SANTOSH 
KUMAR

EXECUTION 
(COMM.)

EXECUTION 
(COMM.)/245/202
4

M/S AQUALITE 
INDUSTRIES 
PVT LTD VS 
RAVI CHANDRA 
GIRI 
(PROPRIETOR 
OF M/S 
THIRUMALA 
FOOTWEAR)

SH YASHPAL 
BHOLA VS 
AVON COLD 
STORAGE PVT 
LTD

GURMIT  
SINGH 
HANS

CS 
(COMM)/796/2024

MS BONGCHIE 
INDIA PVT. LTD. 
AND ANR. VS 
HITESH

KARTIK  
WADHWA

AJAYTOMAR8
50@GMAIL.CO
M

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

RAPIPAY 
FINTECH PVT. 
LTD. VS. 
PUNJAB 
NATIONAL 
BANK AND ORS.

AKHIL 
SACHAR 
AND 
SUNANDA

SACHAR.AKHI
L@GMAIL.CO
M

ZOMATO 
LIMITED VS. 
M/S ADITYA RAI 
AND COMPANY

TUSHAR A 
JOHN

TUSHAR@OPT
IMUSLEGAL.I
N, 

HERO 
INVESCORP 
PVT.  LTD. VS. 
OWNER 
PROPRIETOR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM 

STATE BANK OF 
INDIA VS. 
BABITA DASS

NIRMAL 
MISHRA

NOT 
AVAILABLE

STAE BNAK OF 
INDI VS. ASHOK 
KUMAR

NIRMAL 
MISHRA

NOT 
AVAILABLE

UNION OF 
INDIA VS. 
ASHUTOSH 
BUILDERS 
CONTRACTORS 
AND 
ENGINEERS

EKTA 
DHAMA

NOT 
AVAILABLE

GETZER INDIA 
PRIVATE 
LIMITED VS. 
MR. KULDEEP

SH. ANAND 
P. AKUT, 
MIHIR V. 
PETHE

9910996059, 
8055013915

MIHIR@ADVA
KUT.COM, 
SAKSHIBHAYA
NAADVOCATE
@GMAIL.COM

POWER TO 
EMPOWER 
SKIKLL PVT. 
LTD. VS. M/S 
NATIONAL 
SKILL 
DEVELOPEMEN
T

VIJAY 
KUMAR 
SHUKLA

NOT 
AVAILABLE



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCATE 
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ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 735/2024 10.09.2024 02.08.2024

1 CS(COMM) 736/2024 10.09.2024 9818038100 27.08.2024

1 CS(COMM) 742/2024 11.09.2024 9718209970 09.09.2024

1 CS(COMM) 745/2024 12.09.2024 9810372045 16.08.2024

1 CS(COMM) 749/2024 13.09.2024 9810132015 10.09.2024

1 CS(COMM) 754/2024 17.09.2024 9212416114 03.09.2024

1 CS(COMM) 759/2024 18.09.2024 07.09.2024

1 CS(COMM) 760/2024 18.09.2024 9811214465 03.06.2024

1 CS(COMM) 779/2024 20.09.2024 9971357074 09.09.2024

1 CS(COMM) 778/2024 20.09.2024 9971357074 09.09.2024

1 CS(COMM) 777/2024 20.09.2024 29.06.2024

1 CS(COMM) 775/2024 20.09.2024 08.04.2024

1 CS(COMM) 774/2024 20.09.2024 13.06.2024

1 CS(COMM) 773/2024 20.09.2024 9818121216 10.09.2024

1 CS(COMM) 772/2024 20.09.2024 9312400662 18.09.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

HIREN PATEL 
VS. SPICEJET 
LTD.

ANKAN 
SURI

9999722788, 
9999267224

NOT 
AVAILABLE

UCO BANK VS. 
NUPUR SONI

SHIKHAR 
KUMAR

SHIKHARKUM
AR73@GMAIL.
COM

HERO 
INVESTCORP 
VS. ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM 

RACHNA METAL 
INDUSTRIES 
PVT. LTD. V.S 
SH. DIVYANSHU 
KHANNA

HELPING 
HAND LAW 
FIRMS

HELPINGHAN
DSLAWFIRM@
GMAIL.COM

M/S SARAS 
INDUSTRIES VS. 
M/A MAHAVIR 
INDUSTRIES 
AND ANR.

SUDARSHA
N KUMAR 
BANSAL 

LEGAL@UNIT
EDWORLD.CO.
IN, 
UNITEDIP@U
NITEDWORLD
.CO.IN 

SHRI HARBANS 
LAL VS . 
FRONTLINE 
BUSINESS 
SOLUTION PVT. 
LTD.

VIKAS 
CHABRA

CHHABRAVIK
AS440@GMAI
L.COM

DEUTSCHE 
BANKAG VS. 
M/S 
NUTRICURE 
INDIA PRIVATE 
LTD.

SURI AND 
COMPANY

011-43434600/ 
9971357074

LITIGATION@
SURICO.IN 

PARAS 
POLYMERS PVT. 
LTD. VS. M/S 
ESS KAY 
ENTERPRISES

RAM 
SHANKAR 
ASSOCIATE
S

RAMASHANK
AR15@YAHOO.
COM

DEUTSCHE 
BANK AG VS. 
MR. CHINTAN 
NAITHANI,

SURI AND 
COMPANY

LITIGATION@
SURICO.IN 

DEUTSCHE 
BANK AG VS. 
MR. GAURAV 
KUMAR

SURI AND 
COMPANY

LITIGATION@
SURICO.IN 

STATE BANK OF 
INDIA VS. 
RAKESH 
KUMAR SAROJ

SUNIL 
SEHRAWAT 

9999330725, 
9213363336

DELHILAWYE
RS76@YAHOO.
CO.IN 

STATE BANK OF 
INDIA VS. 
BHARAT SINGH

SUNIL 
SEHRAWAT 

9999330725, 
9213363336

DELHILAWYE
RS76@YAHOO.
CO.IN 

STATE BANK OF 
INDIA VS. 
RAKESH 
KUMAR PARIDA

SUNIL 
SEHRAWAT 

9999330725, 
9213363336

DELHILAWYE
RS76@YAHOO.
CO.IN 

SAVDO 
TECHNOLOGIES 
PVT. LTD. VS. 
GLAMYO 
TECHNOLOGIES 
PVT. LTD.

RAI 
VIKRAM 
NATH

VIKRAM@ARE
THALEGAL.CO
M

B. L. AGRO 
INDUSTRIES 
LIMITED VS. 
SHASHI 
BHUSHAN 
PANDEY

RAJESH 
SHARMA

THECALTRAD
E@GMAIL.CO
M 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 782/2024 21.09.2024 9654545855 11.09.2024

1 CS(COMM) 781/2024 21.09.2024 9810132015 19.09.2024

1 CS(COMM) 786/2024 23.09.2024 7838390214 25.06.2024

1 CS(COMM) 787/2024 23.09.2024 16.02.2023

1 CS(COMM) 789/2024 23.09.2024 9810631754 11.09.2024

1 CS(COMM) 801/2024 24.09.2024 9999040028 10.09.2024

1 OMP(I)COMM 276/2024 24.09.2024 12.09.2024

1 CS(COMM) 806/2024 26.09.2024 9818558690 23.09.2024

1 CS(COMM) 810/2024 28.09.2024 9811617186 13.09.2024

1 CS(COMM) 813/2024 30.09.2024 9312222450 18.09.2024

21 25 CS (COMM) 705/2024 02-09-2024 8826827777 . 01.10.2024

25 CS (COMM) 708/2024 03-09-2024 9810132015 29.08.2024

25 CS (COMM) 709/2024 03-09-2024 28.05.2024

25 CS (COMM) 710/2024 03-09-2024 9810597417 27.08.2024

25 CS (COMM) 712/2024 04-09-2024 9818365119 28.08.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

CARGOMASTER
S LOGISTICS 
PVT. LTD. VS. 
LSLS LOGISTIKS 
INDIA PVT. LTD. 
& ANR. 

SHIVAM 
SHARMA

LEGAL@SHIV
AMSHARMA.I
NFO

MURLIDHAR 
SEVANI SOLE 
PROPRIETOR 
M/S OF JAI 
GRAHA 
UDHYOG VS. 
SHREE 
GURUKOOL 
INDUSTRIE LLP 
& ORS.

SUDARSHA
N KUMAR 
BANSAL 

LEGAL@UNIT
EDWORLD.CO.
IN, 
UNITEDIP@U
NITEDWORLD
.CO.IN 

T.V. TODAY 
NETWORK 
LIMITED VS. 
ZIIKI MEDIA 
PRIVATE 
LIMITED AND 
ANR.

SHAHRUK
H EJAZ

SHAHRUKHEJ
AZ@HOTMAIL
.COM 

TIMES 
INTERNET 
LIMITED VS. 
M/S ZARIA & 
ANR.

LAWYERS 
INC

9810028877, 
9313949058

LAWYERSINC
@REDIFFMAI
L.COM 

SUBBIAH RAJU 
VS. M RADHA 
AND ANR.

SATYA 
BHUSHAN

TBHUSHAN72
@GMA1L.COM

LALIT KUMAR 
ARORA VS. 
SKYLARK 
CABLES & 
CORDS PVT. 
LTD.

ASHISH 
SAREEN

ASHISHSAREE
N@LIVE.COM

AXIS FINANCE 
LIMITED VS. 
VIJAY 
PURUSHOTTAM 
VAJA & ANR . 

MMA 
ASSOCIATE
S

9810166390, 
9711679754

MMATASSOCI
ATES@GMAIL.
COM 

DINESH JAIN 
HUF VS. 
NEERAJ KUMAR 
TRIVEDI

SHALEN 
BHATIA

ADVOCATE.SH
AILENBHATIA
89@GMAIL.CO
M

M/S MOVIN 
EXPRESS PVT. 
LTD. VS. MS. A 
RATHINATHAN
GAM

JEEVESH 
MEHTA

JEEVESH@MA
VENLEGAL.NE
T

M/S COMPLETE 
DEWATERING 
SYSTEMS VPT. 
LTD. VS. M/S 
NKS 
CONSTUCTION 
AND 
ENGINEERS 
PVT. LTD.

M TAIYAB 
KHAN

KMTAIYAB@G
MAIL.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

RAKESH 
METHA VS 
PARAS 
CHEMIST PLUS

MAHESH 
KUMAR(P),

NOT 
PROVIDED

SUDARSHA
N 
BANSAL(P),

LEGAL@UNIT
EDWORLD.CO.
IN

NITIN  
PANDEY(P),

91 - 11 
49774545

LITIGATION/D
KHAITANAND
KHAITAN.CO
M

UJJWAL 
JAIN(P),

VKGOEL512@
GMAI1.COM

STATE BANK OF 
INDIA VS 
SACHIN 
PUNDIR

VARUN 
CHANDIOK
(P),

NOT 
PROVIDED



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 CS (COMM) 718/2024 06-09-2024 9311131978 18.07.2024

25 CS (COMM) 719/2024 06-09-2024 9311131978 05.08.2024

25 CS (COMM) 716/2024 06-09-2024 9311131978 05.08.2024

25 CS (COMM) 717/2024 06-09-2024 9311131978 08.08.2024

25 OMP (COMM) 194/2024 07-09-2024 9313471929 02.09.2024

25 CS (COMM) 726/2024 07-09-2024 9873101002 07.08.2024

25 OMP (COMM) 193/2024 07-09-2024 9716978896 02.09.2024

25 OMP (COMM) 195/2024 07-09-2024 9313471929 02.09.2024

25 CS (COMM) 733/2024 10-09-2024 -9818038100 27.08.2024

25 CS (COMM) 731/2024 10-09-2024 9818558690 02.09.2024

25 CS (COMM) 737/2024 11-09-2024 9811617186 16.08.2024

25 CS (COMM) 739/2024 11-09-2024 9811617186 16.08.2024

25 CS (COMM) 740/2024 11-09-2024 9811617186 16.08.2024

25 CS (COMM) 738/2024 11-09-2024 9871921015 14.08.2024

25 ARB A (COMM) 12/2024 11-09-2024 9811072845 29.08.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

STATE BANK OF 
INDIA VS 
SAVITA YADAV

SAURABH 
GAUTAM(P
),

NOT 
PROVIDED

STATE BANK OF 
INDIA VS 
RAJENDRA DAS

SAURABH 
GAUTAM(P
),

NOT 
PROVIDED

STATE BANK OF 
INDIA VS 
GIRDHARI LAL

SAURABH 
GAUTAM(P
),

NOT 
PROVIDED

STATE BANK OF 
INDIA VS 
INDERJIT 
SINGH

SAURABH 
GAUTAM(P
),

NOT 
PROVIDED

ASHISH 
KUMAR 
SHARMA(P)
,

ASHISHSHAR
MA379@GMAI
L.COM

CANARA  BANK 
VS 
ALOKERANJAN 
DAS GUPTA

VIPIN 
VERMA(P),

PRANAY7ADV
O@GMAIL.CO
M

JYOTI 
ADVOCATE
(P),

JYOTIADVOCA
TC96FAJGNIAI
L.COM

ASHISH 
KUMAR 
SHARMA(P)
,

ASHISHSHAR
MA379@GMAI
L.COM

UCO BANK VS 
RABINDRA 
SINGH

SHIKHAR 
KUMAR(P),

NOT 
PROVIDED

SHAILEN 
BHATIA(P),

ADVOCATE.SH
AILENBHATIA
89GMAIL 
.COM

JEEVESH 
MEHTA(P),

JEEVESH@MA
VENLEGAL.NE
T

JEEVESH 
MEHTA(P),

JEEVESH@MA
VENLEGAL.NE
T

JEEVESH 
MEHTA(P),

JEEVESH@MA
VENLEGAL.NE
T

JES 
ENGINEERING 
CO PVT LTD VS 
PRAGTI 
BUILDERS

AVSI 
MALIK(P),

AVSIMALIK@
VIRAYALEGAL
.COM

SAHIL 
SHARMA(P)
,

WLAWLEGAL
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 CS (COMM) 744/2024 12-09-2024 8506812719 02.08.2024

25 CS (COMM) 743/2024 12-09-2024 9953154353 25.06.2024

25 CS (COMM) 748/2024 13-09-2024 9818281779 14.08.2024

25 CS (COMM) 747/2024 13-09-2024 9312046733 24.07.2024

25 CS (COMM) 757/2024 18-09-2024 9971357074 07.09.2024

25 CS (COMM) 755/2024 18-09-2024 9650682928 10.09.2024

25 CS (COMM) 756/2024 18-09-2024 9810132015 11.09.2024

25 OMP (COMM) 202/2024 18-09-2024 9811777786 02.09.2024

25 CS (COMM) 758/2024 18-09-2024 8527287243 27.08.2024

25 CS (COMM) 765/2024 19-09-2024 9312872882 31.08.2024

25 CS (COMM) 768/2024 20-09-2024 9971357074 09.09.2024

25 CS (COMM) 769/2024 20-09-2024 9971357074 09.09.2024

25 CS (COMM) 770/2024 20-09-2024 9971357074 13.06.2024

25 CS (COMM) 780/2024 21-09-2024 9711066810 12.09.2024

25 CS (COMM) 791/2024 23-09-2024 9910683839 11.09.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

VINEET NATH 
VS UNION OF 
INDIA

AMAN 
CHAWLA(P
),

SANCHITGAR
G99@GMAIL.C
OM

SUMEET 
ANAND(P),

SUMEETANAN
D.ADV@GMAI
L.COM

PUNJAB 
NATIONAL 
BANK VS 
TAMANNA 
MITTAL

MUDITA  
SHARDA(P)
,

OFFICE.GMLE
GAL@GMAIL.
COM

UNION BANK 
OF INDIA VS 
YASHPAL

RAJENDRA 
YADAV(P),

YADAVRAZEN
@GMAIL.COM

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SHRAVAN 
BANSAL(P),

RISHI@UNITE
DANDUNITED.
COM

SUDARSHA
N 
BANSAL(P),

LEGAL@UNIT
EDWORLD.CO.
IN

PROMILA 
KAPOOR(P)
,

PAYALCHAWL
A@JUSCONTR
ACTUS.COM

NAINA 
WALIA(P),

SUNIL 
CHOUDHA
RY(P),

NOT 
PROVIDED

GURVINDE
R SURI(P),

LITIEATION@
SURTCO.LN

GURVINDE
R SURI(P),

LITIEATION@
SURTCO.LN

STATE BANK OF 
INDIA VS ROHIT 
KUMAR

SUNIL 
SEHRAWAT
(P),

LITIEATION@
SURTCO.LN

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

AKRAM 
KHAN(P),



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 CS (COMM) 792/2024 23-09-2024 9910683839 11.09.2024

25 CS (COMM) 790/2024 23-09-2024 9810463278 05.09.2024

25 CS (COMM) 788/2024 23-09-2024 7678644773 13.09.2024

25 CS (COMM) 798/2024 24-09-2024 9300420093 13.09.2024

25 CS (COMM) 796/2024 24-09-2024 9999330725 31.07.2024

25 CS (COMM) 799/2024 24-09-2024 9841244209 02.09.2024

25 CS (COMM) 804/2024 26-09-2024 8448859177 19.02.2021

25 CS (COMM.) 202/2024 27-09-2024 9811777786 02.09.2024

25 CS (COMM) 809/2024 28-09-2024 9871236226 03.09.2024

25 CS (COMM) 808/2024 28-09-2024 9811733315 18.09.2024

25 CS (COMM) 812/2024 30-09-2024 9990605966 18.09.2024

25 CS (COMM) 811/2024 30-09-2024 818365119 21.09.2024

25 CS (COMM) 807/2024 28-09-2024 8586996807 27.08.2024

25 CS (COMM.) 766/2024 19.09.2024 9811151926 10.09.2024

22 24 02-09-2024 9810017859 03/08/2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

AKRAM 
KHAN(P),

ATANU 
SAIKIA(P),

LAWYER.SAIK
IA@GMAIL.CO
M

PUMA SE VS 
ASHOK KUMAR

RANJAN 
NARULA(P)
,

LEGAL@RNAI
P.COM

RAJDEEP 
RAO(P),

RAJDEEPSING
HRAO@GMAI1
.COM

STATE BANK OF 
INDIA VS RAJA

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@YAHOO.
CO.IN

VIKRAM 
GOLA(P),

VIKRAMGOLA
2010@GMAIL.
CAM

BHAWESH 
PHULAR(P)
,

ADVOCATEBP
HULAR@GMA
IL.COM

KRISHAN 
GOPAL SHARMA 
VS ANGEL ONE 
LTD

PAYAL 
CHAWLA(P
),

PAYALCHAWA
LA@JUSCONT
RACTUS.COM

KUNAL 
KUKREJA(P
),

WWW.WHITE
ANDBLACKLA
WYERS.IN

AJIT 
NAIR(P),

AJITNAIRADV
18@GMAIL.CO
M

SHRAVAN 
BANSAL(P),

UNITEDMARK
@UNITEDUNI
TED.COM

VARUN 
CHANDIOK
(P),

NOT 
PROVIDED

SWAPNIL 
GAUR(P),

SAAKSHI@RA
LEGAL.CO.IN

SAGAR 
CHANDRA

OFFICE@SCAL
EGAL.IN

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
TRADEMARKS

CS 
(COMM)/706/2024

KRBL LIMITED 
VS JINDAL 
INDUSTRIES

SHRAVAN 
BANSAL(P),

SKBANSALIPR
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 02-09-2024 9911246400 31/08/2024

24 04-09-2024 9818365119 28/08/2024

24 05-09-2024 8736089618 09/08/2024

24 06-09-2024 08/08/2024

24 06-09-2024 9718209970 04/09/2024

24 09-09-2024 8802310640 16/08/2024

24 09-09-2024 02/07/2024

24 09-09-2024 9873489278 02/09/2024

24 10-09-2024 9810463278 28/08/2024

24 11-09-2024 9811617186 16/08/2024

24 12-09-2024 9810017859 11/09/2024

24 13-09-2024 9873906312 14/08/2024

24 13-09-2024 9810358837 11/09/2024

24 13-09-2024 9811362403 31/08/2024

24 13-09-2024 9871692197 07/09/2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/186/2024

AMIT GUGLANI 
VS L AND T 
HOUSING 
FINANCE

MANOHAR 
LAL(P),

ML.SALUSA@
GMAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/713/2024

STATE BANK OF 
INDIA VS 
SACHIN 
PUNDIR

VARUN 
CHANDIOK
(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/715/2024

UCO BANK VS 
BHARTIYA 
VIDHI 
PRAKASHAN

SHASHI 
KANT 
MAURYA(P)
,

ADVSHASHIK
ANT94@GMAI
L.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/720/2024

SBI VS KISHAN 
SHARMA

SAURABH 
GAUTAM(P
),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
TRADEMARKS

CS 
(COMM)/721/2024

HERO 
INVESTCORP 
PRIVATE 
LIMITED VS 
OWNER/PROPR
IETOR

AASTHA 
SHARMA(P)
,

AASTHA89SH
ARMA@GMAI
L.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/730/2024

EXTRAMARKS 
EDUCATION 
INDIA PVT LTD 
VS NEW ERA 
WORLD 
SCHOOL

ANKIT 
PARASHAR
(P),

A.PARASHAR
@ALBALAWOF
FICES.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/728/2024

ANUJ MAURYA 
VS BANK OF 
BARODA

NILESH 
MUDGIL(P)
,

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
TRADEMARKS

CS 
(COMM)/729/2024

SAREGAMA 
INDIA LIMITED 
VS ULTRA 
MEDIA AND 
ENTERTAINME
NT PRIVATE 
LIMITED

ANKUR 
SANGAL(P),

ANKUR.SANG
AL@KHAITAN
CO.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/734/2024

PAHARPUR 
COOLING 
TOWERS LTD VS 
COOL DEFINE

ATANU 
SAIKIA(P),

LAWYER.SAIK
IA@GMAIL.CO
M

SUIT FOR 
RECOVERY

CS 
(COMM)/741/2024

M/S MOVIN 
EXPRESS 
PRIVATE 
LIMITED VS 
EXPERTTAGEC
OMMERCEPVTL
TD

JEEVESH 
MEHTA(P),

JEEVESH@MA
VENLEGAL.NE
T

SUIT FOR 
TRADEMARKS

CS 
(COMM)/746/2024

LUXOTTICA 
GROUP SPA VS 
EYEZONE BY 
CHADHA 
OPTICALS

SHRAVAN 
BANSAL(P),

SKBANSALIPR
@GMAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/753/2024

PUNJAB 
NATIONAL 
BANK VS 
MOHAMMAD 
ASHIQ 
MASOODL

MUDITA  
SHARDA(P)
,

OFFICE.GMLE
GAL@GMAIL.
COM

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/199/2024

SHINE IMPEX 
AND ORS VS 
MODICARE 
LIMITED

SAUMYA 
SHARMA(P)
,

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/752/2024

ANITA SINGHAL 
VS MAYA 
INFRAHOMZ 
PRIVATE 
LIMITED

SANDEEP 
GARG(P),

SSLAWFIRM.I
NDIA@GMAIL.
COM

SUIT FOR 
RECOVERY

CS 
(COMM)/750/2024

DEUTSCHE 
BANK AG VS 
M/S KRISHNA 
FASHION 
DESIGN 
THROUGH ITS 
PARTNER

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 13-09-2024 9871692197 07/09/2024

24 18-09-2024 9871692197 07/09/2024

24 18-09-2024 9871692197 07/09/2024

24 18-09-2024 9871692197 07/09/2024

24 18-09-2024 9810017859 11/09/2024

24 19-09-2024 9718209970 16/09/2024

24 20-09-2024 9871692197 09/09/2024

24 21-09-2024 9871692197 09/09/2024

24 21-09-2024 9871692197 07/09/2024

24 21-09-2024 9871692197 17/09/2024

24 23-09-2024 9818558690 17/09/2024

24 24-09-2024 9212190624 13/06/2024

24 24-09-2024 9212190624 16/07/2024

24 24-09-2024 9212190624 01/08/2024

24 24-09-2024 9212190624 09/11/2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/751/2024

DEUTSCHE 
BANK AG VS 
TRUX APP PVT 
LTD

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/762/2024

DEUTSCHE 
BANK AG VS 
IONULE 
LIMITED 
THROUGH ITS 
DIRECTOR

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/764/2024

DEUTSCHE 
BANK AG VS 
M/S LOTUS 
GROUP AND 
ANR

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/763/2024

DEUTSCHE 
BANK AG VS 
M/S  JETSET 
CLEARING AND 
FORWARDING 
SERVICES

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
TRADEMARKS

CS 
(COMM)/761/2024

SHUBHAM 
GOLDIEE 
MASALE 
PRIVATE 
LIMIETD VS 
GOLDI SOLAR 
PRIVATE 
LIMITED

SHRAVAN 
BANSAL(P),

SKBANSALIPR
@GMAIL.COM

SUIT FOR 
TRADEMARKS

CS 
(COMM)/767/2024

HERO 
INVESTCORP 
PRIVATE 
LIMITED VS 
ASHOK KUMAR

AASTHA 
SHARMA(P)
,

AASTHA89SH
ARMA@GMAI
L.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/776/2024

DEUTSCHE 
BANK AG VS MS 
SNAPEX 
OVERSEAS 
THROUGH ITS 
PARTNERS

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/784/2024

DEUTSCHE 
BANK AG VS MS 
ENHANCER 
SOLUTIONS PVT 
LTD  THROUGH 
ITS DIRECTORS

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/783/2024

DEUTSCHE 
BANK AG VS MS 
VENDMART 
RETAIL PVT LTD 
THROUGH ITS 
DIRECTOR

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/785/2024

DEUTSCHE 
BANK AG VS MS 
OSCAR 
DIAGNOSTIC 
SERVICES PVT 
LTD  THROUGH 
ITS DIRECTOR

GURVINDE
R SURI(P),

LITIGATION@
SURICO.IN

SUIT FOR 
TRADEMARKS

CS 
(COMM)/793/2024

M/S MEX 
SWITCHGEARS 
PVT LTD VS M/S 
OMEX CABLES 
INDUSTRIES 
PVT LTD

SHAILEN 
BHATIA(P),

ADVOCATE.SH
AILENBHATIA
89@GMAIL.CO
M

SUIT FOR 
RECOVERY

CS 
(COMM)/795/2024

STATE BANK OF 
INDIA VS 
MANISH 
KACHHAP

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@GMAIL.
COM

SUIT FOR 
RECOVERY

CS 
(COMM)/800/2024

STATE BANK OF 
INDIA VS 
SURENDRA 
KUMAR SEN

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@GMAIL.
COM

SUIT FOR 
RECOVERY

CS 
(COMM)/797/2024

STATE BANK OF 
INDIA VS 
SUJATA 
KUMARI PROP 
OF M/S 
KRISHWAVE 
ENGINEERING 
SOLUTIONS

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@GMAIL.
COM

SUIT FOR 
RECOVERY

CS 
(COMM)/794/2024

STATE BANK OF 
INDIA VS AMAR 
NATH RAM

SUNIL 
SEHRAWAT
(P),

DELHILAWYE
RS76@GMAIL.
COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 25-09-2024 9810690604 23/09/2024

24 25-09-2024 9567775331 21/09/2024

24 25-09-2024 9818558690 20/09/2024

24 26-09-2024 9873047772 24/09/2024

24 30-09-2024 9871441764 21-09-2024

24 30-09-2024 9818365119 23/09/2024

23 SOUTH CIVIL CASE 05-09-2024 9818570649 27.07.2024

CIVIL CASE 09-09-2024 9898600506 NOT FILED

CIVIL CASE 13-09-2024 9811327014 27.08.2024

CIVIL CASE 13-09-2024 9899474884 10.09.2024

CIVIL CASE 20-09-2024 9838660707 07.08.2024

CIVIL CASE 24-09-2024 26843455 13.09.2024

CIVIL CASE 24-09-2024 26843455 13.09.2024

CIVIL CASE 27-09-2024 9999262824 02.08.2024

CIVIL CASE 30-09-2024 9999132159 25.09.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/201/2024

M/S KP RANA 
VS DELHI 
DEVELOPMENT 
AUTHORITY

KARAN 
AGGARWA
L(P),

KARANAGGAR
WAL849@GM
AIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/802/2024

RAMESWARAM 
TRADERS 
THROUGH ITS 
PROPRIETOR 
MR DEVENDRA 
GHANGORIYA 
VS DEVRISHI 
PAPER PRIVATE 
LIMITED

DUSHYANT 
TIWARI(P),

DUSHYANTTI
WARI.7@GMA
IL.COM

SUIT FOR 
TRADEMARKS

CS 
(COMM)/803/2024

STAR SINTERED 
PRODUCTS LTD 
VS JASVINDER 
SINGH 
TRADING AS 
M/S IRAN 
MOTOR AND 
ANR

SHAILEN 
BHATIA(P),

ADVOCATE.SH
AILENBHATIA
89@GMAIL.CO
M

SUIT FOR 
TRADEMARKS

CS 
(COMM)/805/2024

ANI MEDIA PVT 
LTD VS NEWS 
LAUNDRY 
MEDIA PVT LTD

SIDHANT 
KUMAR(P),

SIDHANT@SI
DHANTKUMA
R.NET

SUIT FOR 
RECOVERY

CS 
(COMM)/818/2024

KAPIL GARG VS 
K S PROPMAT 
PVT LTD

AVINASH 
KUMAR 
TRIVEDI(P)
,

AVINASHTRIV
EDI.LEGAL@G
MAIL.COM

SUIT FOR 
RECOVERY

CS 
(COMM)/819/2024

STATE BANK OF 
INDIA VS LATE 
BUDHESH 
KUMAR

VARUN 
CHANDIOK
(P),

NOT 
AVAILABLE

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/426/2024

MAX 
HEALTHCARE 
INSTITUTE 
LIMITED VS 
MAXCARE 
HOSPITAL

JAGDEEP  
LAMBA(P),

OFFICE@IRA.
LAW

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/430/2024

MOOL CHAND 
VS 
SAFDERJUNG 
HOSPITAL

DEEPAK 
KUMAR(P),

DEEPAKKUMA
R0506@GMAI
L.COM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/436/2024

MTG LEARNING 
MEDIA PVT LTD 
VS LITTLE 
GENIUS 
ACADEMIC 
COUNCIL  DUR

ABHIRATH 
PARASHAR
(P),

SERVICE@BA
MBHAANDNA
NDAN.IN

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/435/2024

DINESH KUMAR 
GUPTA VS SAT 
KARTAR

JAYANT 
GARG(P),

AMITG.ADVOC
ATE@GMAIL.C
OM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/448/2024

NL CLOTHING 
COMPANY PVT 
LTD VS NX 
WHOLESALE 
KANNUR

VARNIKA 
BAJAJ(P),

VARNIKABAJA
JADVOCATE@
GMAIL.COM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/454/2024

LOREAL SA VS 
RIDDHI 
GOPALBHAI 
DONDA

SHRAVAN 
BANSAL(P),

UNITEDANDU
NITED.COM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/453/2024

LOREAL SA VS 
DHOLIYA 
MONIL 
SANJAYBHAI

SHRAVAN 
BANSAL(P),

UNITEDANDU
NITED.COM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/460/2024

GURUSONS 
COMMUNICATI
ONS PVT LTD VS 
HARIOM 
ELECTRICALS

VIMAL  
KHURANA(
P),

ACHOCHOUD
HURY@GMAIL
.COM

12, NEW 
COURT BLOCK-
I

CS 
(COMM)/462/2024

STATE BANK OF 
INDIA VS RENU 
THROUGH LRS 
OF MR RAJESH 
(SINCE 
DECEASED)

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVO
CATE@GMAIL.
COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

24 SOUTH COMMERCIAL 20.09.2024 9899805856 21.08.2024

25 SH. SANDEEP YADAV SOUTH COMMERCIAL 06-09-2024 24-06-2024

COMMERCIAL 13-09-2024 07-09-2024

COMMERCIAL 18-09-2024 10-09-2024

COMMERCIAL 30-09-2024 27-05-2024

26 SOUTH COMMERCIAL 04-09-2024 011-26843455 27.08.2024

COMMERCIAL 06-09-2024 9818272266 20.08.2024

COMMERCIAL 10-09-2024 9990969164 02.08.2024

COMMERCIAL 19-09-2024 9810132015 13.09.2024

COMMERCIAL 19-09-2024 8800259035 11.09.2024

COMMERCIAL 19-09-2024 9810717516 17.09.2024

COMMERCIAL 19-09-2024 9990969164 02.08.2024

COMMERCIAL 23-09-2024 9853058300 N/A 20.09.2024

COMMERCIAL 23-09-2024 9999600506 17.09.2024

COMMERCIAL 25-09-2024 9899091969 13.09.2024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, NEW COURT 
BLOCK-I

CS (COMM)/450/2024

M/S APEX 
CONSTRUCTION 
COMPANY VS 
UNION BANK 
OF INDIA LTD

VAIBHAV 
MAHAJAN

VAIBHAV@MA
HAJAN.LAW

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/427/2024

EMU LINES 
PRIVATE 
LIMITED VS JSK 
INDUSTRIES 
PRIVATE 
LIMITED

UDAY 
KUMAR(P)

9810868162/  
8882303942

ADVUDAYKU
MAN@GMAIL.
COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/438/2024

LOREAL SA VS 
DINESHBHAI 
POPATBHAI 
KHOKHAR

SHRAVAN 
BANSAL(P)

26843455, 
32959881

UNITEDMARK
@UNITEDAND
UNITED.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/441/2024

M/S VAMSO 
BIOTEC PVT 
LTD PVT LTD VS 
M/S ALORA 
AGRITECH 
PRIVATE 
LIMITED

MANISH 
VERMA(P)

9899951140/ 
9871434840

NOT 
PROVIDED

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/463/2024

S N OVERSEAS 
THROUGH ITS 
PROP  NITISH 
NARULA VS SAI 
ENTREPRISES 
THROUGH ITS 
PROP LATA 
GARG

SAMARTH 
BHUTANI(P
)

7557244244, 
8447449666

ADVOCATESB
HUTANI@GM
AIL.COM

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/424/2024

LOREAL SA VS 
DIXIT 
KISHORBHAI 
PATOLIYA

SHRAVAN 
BANSAL(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/428/2024

SWEETY VS E 
SCOOT RENTAL 
SOLUTIONS

HARISH 
YADAV(P),

ADVOCATEHA
RISH2007@G
MAIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/432/2024

AMAN TRAVELS 
LTD VS 
HOLIDAYS BY 
SAHIBJI PVT 
LTD

VIKRANT 
HUDDA(P),

HOODAMUKE
SHADV@GMAI
L.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/443/2024

TIRTH AGRO 
TECHNOLOGY 
PRIVATE 
LIMITED VS 
M/S OM SAI 
RAM SALES 
KHARGONE 
AND ORS

SUDARSHA
N 
BANSAL(P),

LEGAL@UNIT
EDWORLD.CO.
IN

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/444/2024

VARIETY 
SERVICES 
SAKET PRIVATE 
LIMITED VS LX 
MARKETING 
PRIVATE 
LIMITED AND 
ORS

PRAKASH 
JHA(P),

GARG.ASHISH
9501@GMAIL.
COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/445/2024

POOJA SETHI 
VS ROHIT 
CHAWLA

HARISH  
SHARMA(P)
,

HARISHGOPIS
@REDIFFMAI
L.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/446/2024

AMAN TRAVELS 
LTD VS 
BHAVESH 
PATEL

VIKRANT 
HUDDA(P),

HOODAMUKE
SHADV@GMAI
L.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/451/2024

NEOGEOINFO 
TECHNOLOGIES 
PVT LTD VS 
QUICK 
RESEARCH AND 
SALES 
PROMOTION

VIVEK 
JAISWAL(P
),

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/452/2024

MOOL CHAND 
VS ALL INDIA 
INSTITUTE OF 
MEDICAL 
SCIENCES AND 
ANR

DEEPAK 
KUMAR(P),

DEEPAKKUMA
R0506@GMAI
L.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/456/2024

TRINITY 
TRADING 
HOUSE VS 
SHIVAY 
PROJECTS

DEBARSHI 
BHADRA(P)
,

DEBARSHIBH
ADRA@DBLO.I
N

http://10.199.60.2/swecourtis/querybuilder/r_query_generate.php


COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

26 SOUTH

COMMERCIAL 25-09-2024 9971120211 07.09.2024

COMMERCIAL 25-09-2024 9873109672 20.09.2024

27 SOUTH NIL

28 NIL

29 14 02/09/24 981175818 N/A 01/09/24

06/09/24 IMRAN ALI 9212696986 05/09/24

18/09/24 9810075779 17//09/24

18/09/24 9810075779 17//09/24

20/09/24 9810419936 19/09/24

21/09/24 SAIF ALI 9718885646 20/09/24

24/09/24 9811024490 N/A 23/09/24

25/09/24 9810075779 24/09/24

26/09/24 8896932838 25/09/24

27/09/24 9312965659 26/09/24

28/09/24 8800784740 27/09/24

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/457/2024

SIPHON 
ELECTRONICS 
PROPRIETOR 
KAMAL JEET 
KAUR VS JB 
ENGG WORKS 
THROUGH 
PROPRIETOR 
DEVINDER 
GUPTA

RABINDRA 
TIWARY(P),

RAB.ASSOCIA
TES@GMAIL.C
OM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/458/2024

OUTLOOK 
PUBLISHING 
INDIA PVT LTD 
VS MS SYSOTEL 
TECHNOLOGIES 
PVT LTD

SETU 
NIKET(P),

MAIL@CURAR
ELEGAL.COM

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/3642/2
024

TSG 
INTERNATIONA
L VS. SEEMA 
KHANNA

VIPIN 
SINGHANI
A

CS/COMM/3661/20
24

MAUSUMI 
BHATACHARJE
E VS. JUMBO 
CHEMICALS

IMGAN.HRLN
@GMAIL.COM

CS/COMM/3686/2
024

M/S PREMIER 
GREEN 
INNOVATIONS 
VS. M/S KLER 
WINE

SANJEEV 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

CS/COMM/3685/2
024

M/S PREMIER 
GREEN 
INNOVATIONS 
VS. KAMLESH 
JHA

SANJEEV 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

CS/COMM/3698/2
024

M/S VIKAS 
PUBLISHING 
HOUSE VS. M/S 
ANJANEYA 
BOOK HOUSE

NAVEEN 
KR. 
TRIPATHI

NAVEENTRIP
ATHI3012@G
MAIL.COM

CS/COMM/3700/2
024

JAMILA BEGUM 
VS. TATA AIG 
LIFE INS.

ALI131220@G
MAIL.COM

CS/COMM/3709/2
024

CANARA BANK 
VS. AJAY 
SHARMA

ARUN 
DIGGER

CS/COMM/3722/2
024

M/S PREMIER 
GREEN 
INNOVATIONS 
VS. M/S NEW 5 
STAR

SANJEEV 
KUMAR 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

CS/COMM/3737/20
24

STATE BANK OF 
INDIA VS. 
SAROJ DEVI

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

CS/COMM/3743/2
024

STATE BANK OF 
INDIA VS. RAJA

AMIT 
CHAWLA

CHAWLA8JL@
GMAIL.COM

CS/COMM/3736/2
024

STATE BANK OF 
INDIA VS. 
SEPOY JITEN 
TAMANG

DHARMEN
DRA SINGH

SHUBHIL673@
GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

29

30/09/24 9873029772 29/09/24

30/09/24 9968347727 29/09/24

30 SH. AJAY KUMAR JAIN 20 30-09-2024 9873645048 23.09.2024

30-09-2024 8010889344 23.08.2024

26-09-2024 8896932838 22.09.2024

25-09-2024 9818317222 20.09.2024

23-09-2024 9810075779 20.08.2024

23-09-2024 9810131832 02.11.2023

20-09-2024 8130267237 05.09.2024

18-09-2024 8808898964 04.01.2024

18-09-2024 9847523536 07.09.2024

13-09-2024 9811551781 04.09.2024

13-09-2024 9899400300 03.08.2024

06-09-2024 9899617989 31.07.2024

04-09-2024 9811311360 02.09.2024

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS/COMM/3750/2
024

JAMMU AND 
KASHMIR BANK 
VS. MEHRAJ UD 
DIN DARZI

LIZMA 
ASHRAF

RAUZLEGAL@
GMAIL.COM

CS/COMM/3749/2
024

SHEKHAR 
GUPTA VS. M/S 
SHAGUN 
CORPORATION

SATENDRA 
KUMAR

SATENDRA.GA
UTAM85@GM
AIL.COM

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/3744/202
4

M/S DELHI 
ENGINEERS 
CONSTRUCTION 
COMPANY VS 
NATIONAL 
PROJECTS 
CONSTRUCTION 
CORPORATION 
LIMITED

MANISH 
RAGHAV

RAGHAVLAWC
FTLE@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3746/202
4

M/S MANKIND 
PHARMA 
LIMITED VS 
M/S TAPASYA 
ENGINEERING 
WORKS PVT. 
LTD.

AYUSH 
JAIN

JUSTUMLEGA
L@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/3721/202
4

STATE BANK OF 
INDIA VS 
ARVIND KUMAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3708/202
4

DEEPAK 
KHANNA VS 
ANAND YADAV

DEVENDER 
SINGH

DEVENDER_S
INGH55@RED
IFFMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3701/202
4

M/S PREMIER 
GREEN 
INNOVATIONS 
PVT. LTD. VS 
K.K. RANA 
PROPRIETOR 
M/S RANA 
WINE L-1

SANJEEV 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3702/202
4

BERGER PAINTS 
INDIA LIMITED 
(BRITISH 
PAINTS 
DIVISION) VS 
UNIQUE 
POWER- TECH 
(P) LTD.

ARUN 
KUMAR

ONLINEARUN
@YAHOO.CO.I
N

COMMERCIAL 
SUIT

CS 
(COMM)/3688/202
4

M/S LORD 
FINCAP LTD. VS 
ARJAN LAL 
CHANDANI

SHEKHAR 
CHAUHAN

OFFICE@ASH
ARMA.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3674/202
4

M/S HIGHFIVE 
GLOBAL 
NETWORKS 
PVT. LTD. VS 
M/S SIXTY 
TECHNOLOGIES 
PVT LIMITED

SURABHI 
BHASKAR

PPGLEGAL@P
PGLEGAL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/3675/202
4

M/S S CHAND 
AND COMPANY 
LIMITED VS 
M/S UNITED 
BOOK PALACE

NAVEEN 
KUMAR 
TRIPATHI

UBPKNR@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3667/202
4

JKR TECHNO 
ENGINEERS 
PVT. LTD. VS 
DARRAMEKS 
HOTEL AND 
DEVELOPERS 
PVT. LTD.

ANUJ 
SINHA

SINHAANUJK
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3668/202
4

M/S DAVINDER 
SINGH DADWAL 
SECURITY 
AGENCY VS M/S 
HINDUSTAN 
INSECTICIDES 
LTD.

SUDHANSH
U TOMAR

RAVINDERYA
DAVA@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3660/202
4

INDOSPIRIT 
BEVERAGES 
PRIVATE 
LIMITED VS 
M/S JAIN 
DEPARTMENTA
L STORES

GIRISH 
BHARDWA
J

ANAND.JHA@
ASJLEGAL.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3651/202
4

M/S ANU 
PRODUCTS LTD. 
VS M/S DECAN 
AGRO 
CHEMICALS

MUKESH 
AGGARWA
L

NSINGH_1908
@YAHOO.CO.I
N



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

31 MS. ANU GROVER BALIGA 21 03-09-2024 9729202222 28-08-2024

02-09-2024 9810959432 16-04-2024

03-09-2024 9891 491829 16-08-2024

04-09-2024 8860301018 29-08-2024

04-09-2024 9650682928 29-08-2024

13-09-2024 8130655833 28-08-2024

18-09-2024 9729202222 10-09-2024

18-09-2024 9560425989 20-08-2024

19-09-2024 9811074162 07-08-2024

19-09-2024 9868005927 11-09-2024

19-09-2024 9999894307 10-09-2024

20-09-2024 911471757 04-09-2024

20-09-2024 9911315304 29-08-2024

20-09-2024 9811570337 29-08-2024

20-09-2024 8510002822 16-08-2024

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/3648/202
4

M/S 
INDOSPIRIT 
DISTRIBUTION 
LIMITED VS 
SHALINI 
SECURITIES 
PRIVATE 
LIMITED

KARAN 
GUPTA(P),

KARAN@KGVS
LEGAL.COM

EXECUTION 
PETITION

EXECUTION 
(COMM)/231/2024

M/S GARG 
BUILDERS VS 
SIDCULCONCOR 
INFRA 
COMPANY 
LIMITED SCICL

SANJAY 
BANSAL(P),

MAIL2SANJAY
BANSAL@YAH
OO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3647/202
4

ASTHA JINDAL 
AND ANR VS 
SANJAY JINDAL 
AND ANR

ANOOP 
PRAKASH 
AWASTHI(P
),

ANC.OFFI 
CES@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/3654/202
4

M/S JAINSONS 
DEPARTMENTA
L STORES VS 
M/S STRIKER 
BEVERAGES 
PRIVATE 
LIMITED

POOJA 
RANI(P),

ASSOCIATESN
PLAW@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3655/202
4

M/S DEV 
PHARMACY 
PRIVATE 
LIMITED VS 
RAVI 
NANDHKUMAR 
KHATRI

SHRAVAN 
BANSAL(P),

RISHI@UNITE
DANDUNITED.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3669/202
4

MEX 
EXHIBITIONS 
PRIVATE 
LIMITED VS 
KALYUG MEDIA

ATIT 
JAIN(P),

LEGAL@LEXE
XCEL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3677/202
4

M/S 
INDOSPIRIT 
DISTRIBUTION 
LIMITED VS 
M/S SPACE 
VILLA PRIVATE 
LIMITED

KARAN 
GUPTA(P),

KARAN@KGVS
LEGAL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3678/202
4

M/S YES BANK 
LIMITED VS 
ASHOK KUMAR

VIBHOR 
MATHUR(P
),

SUPPORT@AR
VLAWCHAMB
ERS.COM

EXECUTION 
PETITION

EXECUTION 
(COMM)/237/2024

ONE97 
COMMUNICATI
ONS LTD VS SH 
VENKATA RAMA 
RAO ALAPATI

GAURAV 
JAIN(P),

ROHITJN2003
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3681/202
4

SH ALOK 
KUMAR GUPTA 
VS SH MUMTAZ 
KHAN

SANJEEV(P
),

INFO@KNOW
LEX.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3680/202
4

KRAFT INDIA VS 
APARNA 
TRADING 
CORPORATION 
AGENCY

KAILASH 
PRASHAD 
PANDEY(P),

INFO@THEPR
OCURAORS.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3692/202
4

M/S 
FLAKTGROUP 
INDIA PRIVATE 
LIMITED VS 
M/S REFAIR 
TECHNICAL 
SERVICES

DIXIT 
MEHTA(P),

REFAIR.TECH
NICAL@GMAI
L.COM

ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP 
(COMM)/73/2024

M/S SEPSET 
PROPERTIES 
PVT LTD VS M/S 
PREMIER TECH 
BRISANZIA 
TECHNOLOGIES 
PRIVATE 
LIMITED

MANEESH 
GUMBER(P
),

ASCENTLAWF
IRM@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3691/202
4

M/S MATRIX 
INFO SYSTEMS 
PVT LTD VS 
LAPTOP 
UNIVERSE

ANIL 
DAGAR(P),

ANILDAGARA
DV@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/3690/202
4

AFZAL 
SHAKEEL AND 
ANR VS ARBAB

MANOJ 
KUMAR 
SINGH(P),

ARIFSHAKEEL
1@GMAIL.CO
M
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31 MS. ANU GROVER BALIGA

MISC. RP/9/2024 21-09-2024 9811054200 --

21-09-2024 9868995997 23-05-2023

21-09-2024 9811140704 17-09-2024

25-09-2024 9891399593 13-09-2024

26-09-2024 8896932838 22-09-2024

27-09-2024 9953240238 19-09-2024

28-09-2024 8800784740 11-09-2024

28-09-2024 8800784740 11-09-2024

30-09-2024 8010889344 05-09-2024

30-09-2024 9873029772 20-09-2024

32 SH. BHUPESH KUMAR 22 28-09-2024 9818489589 21-09-2024

27-09-2024 93 12236226 20-09-2024

27-09-2024 9312965659 31-08-2024

SOUTH-
EAST

VIR JAI KHOSLA 
VS AXIS BANK 
LTD AND ORS

MR. 
DEEPAK 
KHOSLA(0)

DK@DANDKL
AW.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3697/202
4

M/S VDR 
COLOURS AND 
CHEMICALS 
PRIVATE 
LIMITED VS 
M/S SHREE 
JAGDAMBA 
KNITS PRIVATE 
LIMITED

TARUN 
KUMAR(P),

JASSIAJR@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3695/202
4

BW E-
COMMERCE 
PRIVATE 
LIMITED VS 
M/S 
CROSSBORDER 
LOGISTECH 
PRIVATE 
LIMITED

NARENDER 
VASHISHT
A(P),

NVASHISHTA
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3715/202
4

BANK OF 
MAHARASHTRA 
VS MRS MAMTA 
DEVI 
PROPRIETOR 
OF M/S AKKU 
PAUCHING

AJAY 
SHARMA(P)
,

AJAYSHARMA
2635@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3723/202
4

STATE BANK OF 
INDIA VS MS 
KHUSHNUMA

SUCHITA 
DIXIT(P),

AGNIHOTRISU
CHITA@GMAI
L.COM

ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP (I) 
(COMM)/47/2024

WALIANET VS 
M/ S BONUS 
BUCKS

SHUBHAM 
AGARWAL(
P),

GAURAV.VIG
@AVSLEGAL.I
N

COMMERCIAL 
SUIT

CS 
(COMM)/3741/202
4

STATE BANK OF 
INDIA VS 
KUSUM

DHARMEN
DRA 
SINGH(P),

SHUBHI1673@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3740/202
4

STATE BANK OF 
INDIA VS SH 
SUNIL KUMAR

DHARMEN
DRA 
SINGH(P),

SHUBHI1673@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3747/202
4

M/S MANKIND 
PHARMA 
LIMITED VS 
M/S KLEAN AIR 
TECHNOLOGIES 
(I) PVT LTD AND 
ORS

AYUSH 
JAIN(P),

JUSTUMLEGA
L@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/3748/202
4

JAMMU AND 
KASHMIR BANK 
VS MR 
JITENDRA 
KUMAR

ANURAG 
SHARMA(P)
,

RAUZLEGAL@
GMAIL.COM

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/3735/202
4

DINESH KUMAR 
BUDHIRAJA VS 
SMT. KIRAN 
AGGARWAL

ALOK 
BHATT

E- 
OFFICE@RAJI
NDERSINGH.C
O.IN

COMMERCIAL 
SUIT

CS 
(COMM)/3726/202
4

ROSTFREI 
STEELS PVT. 
LTD. VS M/S 
UNIVERSAL 
AQUA SOL PVT. 
LTD. AND ORS.

NITESH 
KUMAR

SISODI 
DQ072@GMAI
L .COM

COMMERCIAL 
SUIT

CS 
(COMM)/3727/202
4

STATE BANK OF 
INDIA VS 
RAJESH

JAWAHAR 
CHAWLA

CHAWLA8JL@
GMAIL.COM 
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32 SH. BHUPESH KUMAR 

27-09-2024 9953944840 05-10-2023

26-09-2024 8896932838 22-09-2024

26-09-2024 8896932838 22-09-2024

25-09-2024 9891399593, 13-09-2024

25-09-2024 896932838 22-09-2024

20-09-2024 9810075779 20-08-2024

20-09-2024 9810075779 20-08-2024

18-09-2024 9319922699 20-08-2024

17-09-2024 9971755433 21-01-2021

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/3728/202
4

M/S PORWAL 
ENTERPRISES 
VS M/S IP 
CLEANING 
INDIA PVT. LTD.

BHAGWAN 
JHA

JHA4LAW@G
MAIL.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/3718/202
4

STATE BANK OF 
INDIA VS SHRI 
RAVI KUMAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3719/202
4

STATE BANK OF 
INDIA VS SHRI 
PANDIYARAJAN 
G

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3707/202
4

BANK OF 
MAHARASHTRA 
VS MR. ARUL 
AROCKAIN AND 
ANR.

AJAY 
SHARMA

AJAYSHARMA
2635@GMAIL.
CO

COMMERCIAL 
SUIT

CS 
(COMM)/3710/202
4

STATE BANK OF 
INDIA VS SHRI 
SUNIL KUMAR 
RANGA

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3683/202
4

M/S PREMIER 
GREEN 
INNOVATIONS 
PVT. LTD. VS 
SH. K.K. RANA 
(KANGRA)

SANJEEV 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3684/202
4

M/S PREMIER 
GREEN 
INNOVATIONS 
PVT. LTD. VS 
SH. TUSHAR 
BHARDWAJ

SANJEEV 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/3672/202
4

YES BANK LTD. 
VS MUNNA 
SHEIKH

VIBHOR 
MATHUR

SUPPORT@AR
VLAWCHAMB
ERS.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3670/202
4

M/S B L AND 
COMPANY (NEW 
DELHI) PVT. 
LTD. VS M/S 
SHREE SAHIB 
ENTERPRISES 
AND ORS.

SACHIN 
DHAMIJA

INFO@LEGAL
TEAMINDIA.I
N 
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RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
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32 SH. BHUPESH KUMAR 

07-09-2024 9560104588 15-07-2024

07-09-2024 9810955779 ---

07-09-2024 9810955779 ---

06-09-2024 SHIV TYAGI981 1059032, 03-09-2024

04-09-2024 9650335116 07-08-2024

04-09-2024 9999036580 27-08-2024

04-09-2024 7678591650 29-08-2024

02-09-2024 8800784740 24-07-2024

33 NIL

34 30 CS(COMM) 3671/24 17.09.2024 9810075779 28.08.2024

SOUTH-
EAST

COMMERCIAL 
SUIT

CS 
(COMM)/3662/202
4

VEE KAY 
INDUSTRIES VS 
W.B. GROUP

GAURAV 
TOKAS

AKESHSHARM
A6056@GRNAI
L.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/3663/202
4

M/S HEXA 
ESTATES PVT. 
LTD. VS M/S 
DARUK 
HOSPITALITY 
PVT  LTD.

GAURAV 
MOHAN 
LIBERHAN

LIBERHANLA
WOFFICE@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3664/202
4

M/S HEXA 
ESTATES PVT. 
LTD. VS M/S 
DARUK 
HOSPITALITY 
PVT. LTD.

GAURAV 
MOHAN 
LIBERHAN

LIBERHANLA
WOFFICE@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3658/202
4

STATE BANK OF 
INDIA VS 
ARVIND KUMAR

SHIVKTYAGIL 
@GMAIL.COM

COMMERCIAL 
SUIT

ARB. A. 
(COMM.)/4/2024

SMT. RUCHI 
GOYAL VS M/S 
MONEYWISE 
FINANCIAL 
SERVICES PVT. 
LTD.

AKASH 
GUPTA

OFFICEOFDEE
PAKAGARWAL
(CT 
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3649/202
4

M/S 
TRIMASTER 
PVT. LTD. VS 
MR. SANJAY 
AGARWAL

RAJESH 
KUMAR

LI TICORPJ 
URIS TS 
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/3650/202
4

PRATIMA 
CRAFT VS 
ANJALIKA 
INTERNATIONA
L AND ANR.

YAKUB 
RAZA

YRAZA1986@G
MAIL.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/3641/202
4

STATE BANK OF 
INDIA VS MRS. 
VIMLA

DHARMEN
DRA SINGH

S HUBHI 
1673(~GMAIL.
COM

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

M/S PREMIER 
GREEN 
INNOVATIONS 
V/S M/S 
JASWANT WINE 
TRADERS

SH 
SANJEEV 
KUMAR 
GUPTA

SANJEEVGUP
TA91@GMAIL.
COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
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PAYMENT 
OF COURT 
FEES

34

CS(COMM) 3713/24 25.09.2024 88969332838 23.09.2024

CS (COMM) 3745/2024 30.09.2024 7985177435 28.09.2024

35 NIL

36 EAST 209 RECOVERY 274/2024 13-09-2024 .- 02-09-2024

37 EAST 101 CS COMM 261/2024 05-09-2024 9911886609 16-08-2024

101 CS COMM 290/2024 30-09-2024 9078413371 26-09-2024

38 C.S. (COMM) 93/2024 23-09-2024 9910817646 01.07.2024

39 03-09-2024 21.08.2024

04-09-2024 14.08.2024

10-09-2024 23.08.2024

11-09-2024 26.07.2024

11-09-2024 07.09.2024

11-09-2024 03.09.2024

12-09-2024 09.09.2024

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

STATE BANK OF 
INDIA V/S 
SIPOY 
VINAYKANT 
SHARMA 

MS. 
SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

BESPOKE AMS 
V/S MAGNOLIA 
MARTINIQUE 
CLOTHING

SH. 
AKSHAT 
BAJPAI

BAJPAIAKSHA
T@GMAIL.CO
M

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

PUNJAB 
NATIONAL 
BANK VS. STIFF 
SECURITY 
PVT.LTD.

KRISHNA 
KR. 
SHARMA

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MAHENDRA 
STEELS VS 
DHARMRAJ 
CONTRACTS 
INDIA PVT. 
LTD/

PRATEEK 
MEHTA

PRATEEKMEH
TAS@GMAIL.C
OM

MALHOTRA 
SURGICAL 
INDUSTRIES VS 
PARVESH 
SACHDEVA & 
ORS

DEEPIKA 
POKHARIA

RAJIT@SAIKR
ISHNAASSOCI
ATES.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, NEW 
BUILDING KKD

INDIAN 
OVERSEAS 
BANKVSRAJESH 
KUMARPROPRI
ETOR OF 
M/SFASHION 
VILLA

SHAILEND
RASHARMA

ADVCHHETRI
@GMAIL.COM 

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/462/2024

DHARM SINGH 
VS RAINBOW 
INTERNATIONA
L

AMIT 
PRABHAT 
NAGAR(P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/465/2024

NIKUNJ 
MAHESHWARI 
VS DIPESH 
SHARMA

GAURAV 
KOCHHAR(
P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/474/2024

SAGAR 
INDUSTRIES VS 
SHRI KISHAN 
AND CO

MANOJ 
RAJPOOT(P
),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/478/2024

M/S BIOCON 
ELECTRIC PVT 
LTD VS DAS 
SALES

AMAREND
RA KUMAR 
DUBEY(P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/476/2024

S K INDUSTRIES 
VS SAJAUDEEN 
SAIFI

KARAN 
CHHIBBER(
P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/477/2024

STATE BANK OF 
INDIA VS 
ANAMIKA 
GULATI

GOPAL 
CHAND 
SHARMA(P)
,

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/482/2024

PRAVEEN 
KUMAR VS 
ANAND 
SHARMA

ANANT 
RAO(P),
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39

18-09-2024 13.09.2024

19-09-2024 13.09.2024

20-09-2024 04.09.2024

21-09-2024 18.09.2024

27-09-2024 18.09.2024

30-09-2024 12.09.2024

40 ROOM NO 208 COMMERCIAL 02-09-2024 21.06.2004

ROOM NO 208 COMMERCIAL 02-09-2024 29.8.2024

ROOM NO 208 COMMERCIAL 13-09-2024 03.09.2024

ROOM NO 208 COMMERCIAL 13-09-2024 09.09.2024

ROOM NO 208 COMMERCIAL 17-09-2024 02.09.2024

ROOM NO 208 COMMERCIAL 17-09-2024 11.09.2024

ROOM NO 208 COMMERCIAL 20-09-2024 19.09.2024

ROOM NO 208 COMMERCIAL 23-09-2024 24.12.2023

ROOM NO 208 COMMERCIAL 24-09-2024 19.09.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/491/2024

KAMAL 
KISHORE VS 
THE 
EXECUTIVE 
ENGINEER

MUKESH 
SHARMA(P)
,

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/493/2024

MAYANK GOYAL 
VS JSSI 
HYDRAULICS 
PRIVATE 
LIMITED

DEEPAK  
JAIN(P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/496/2024

MOHD AAZAD 
VS DHEERAJ 
MALHOTRA

JAVED 
ALI(P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/499/2024

RISHAB GOEL 
VS LALIT JAIN

DHARINI 
WINDLASS(
P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/509/2024

OPS 
ENTERPRISES 
PRIVATE 
LIMITED VS 
SAMAR GHOSH

JATIN 
AGGARWA
L(P),

301, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/513/2024

RELIANCE 
PROJECT AND 
PROPERTY 
MANAGEMENT 
SERVICE LTD VS 
MAYANK GARG

SHYAM 
KUMAR(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/460/2024

DHARM SINGH 
VS KRISHAN 
LAL TANEJA

AMIT 
PRABHAT 
NAGAR(P),

CS 
(COMM)/461/2024

M/S ECO GREEN 
PANELS PVT 
LTD VS M/S 
SHUDH 
AGENCIES

SAHIL 
RALLI(P),

CS 
(COMM)/486/2024

PANKAJ 
SACHDEVA VS 
TARUNA 
BANSAL

SIDHANT 
DHINGRA(
P),

CS 
(COMM)/485/2024

M/S PREM 
SAREE 
SELECTION VS 
SMT RUCHI 
AND OTHERS

NEELAM 
MALIK(P),

CS 
(COMM)/489/2024

PUNJAB 
NATIONAL 
BANK VS M/S 
SGLS APPARELS

KRISHNA 
KR 
SHARMA(P)
,

CS 
(COMM)/488/2024

APOLLO PIPES 
LIMITED VS 
VED PRAKASH 
SRIVASTAVA 
T/A MAA 
VAISHNO 
ENTERPRISES

SHRIHAR 
TRIPATHI(
P),

CS 
(COMM)/497/2024

NIKHIL 
AGGARWAL VS 
INTERNATIONA
L TRACTORS 
LIMITED

SWADESH 
BANSAL(P),

CS 
(COMM)/501/2024

SARAOGI SUPER 
SALES PVT LTD 
VS VISHWASH 
KUMAR

VARUN 
BEDI(P),

CS 
(COMM)/506/2024

UFLEX LIMITED 
VS ASE PACK 
LAMINATES 
LIMITED

SWAPNIL 
GAUR(P),
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40

ROOM NO 208 COMMERCIAL 30-09-2024 25.07.2027

ROOM NO 208 COMMERCIAL 30-09-2024 27.08.2024

ROOM NO 208 COMMERCIAL

41 SH. SURENDER S. RATHI 07-09-2024 05-09-2024

03-09-2024 03-09-2024

05-09-2024 04-09-2024

19-09-2024 07-09-2024

03-09-2024 03-09-2024

04-09-2024 02-09-2024

13-09-2024 09-09-2024

05-09-2024 04-09-2024

04-09-2024 3-09-2024

05-09-2024 04-09-2024

13-09-2024 07-09-2024

05-09-2024 03-09-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/511/2024

PUNJAB 
NATIONAL 
BANK VS NITIN 
CHAURASIA  
PROPRIETOR 
OF ANAMIKA 
TRADING CO

DEOKANT 
TRIPATHI(
P),

CS 
(COMM)/512/2024

DIPENDER 
SINGHAL VS 
KARAMPREET 
SINGH RANA

SHANTNU 
AGGARWA
L(P),

SHAHD
ARA

303, NEW 
COURT 
BUILDING

CS 
(COMM)/473/2024

M/S RUR 
TALENT 
SOLUTIONS 
PRIVATE 
LIMITED VS 
KFN 
ENTERPRISES

HS 
GAUTAM(P
),

CS 
(COMM)/463/2024

AJAY GUPTA VS 
ANSHUL GUPTA

HARSHIT 
GUPTA(P),

CS 
(COMM)/470/2024

SANWARIYA 
SETH VS BOBY 
GARMENTS 
THROUGH ITS 
PROPRIETOR 
PANKAJ KUMAR

HIMANSHU 
NAGPAL(P),

CS 
(COMM)/492/2024

AMAR MAURYA 
PROP OF RAJ 
PLASTIC VS M S 
MISFIRE 
APPARELS PVT  
LTD

RAM 
KUMAR 
SONI(P),

CS 
(COMM)/464/2024

KISHORE 
KUMAR ARORA 
VS PRAGYA 
SHARMA

SURAJ 
GUPTA(P),

CS 
(COMM)/468/2024

HARDIK GARG 
PROPRIETOR 
OF HARI OM 
SILK MILL VS 
MANOJ KUMAR 
JAIN 
PROPRIETOR  
OF M/S EMM 
KAY FABOTAX

ATUL 
VASISHT(P)
,

CS 
(COMM)/483/2024

KANHA 
PACKAGING 
PVT LTD VS 
STAR 
ENGINEERING 
WORKS PVT 
LTD

SHAHZEB 
AHMED(P),

EXECUTION 
(COMM)/186/2024

JAMIL KHAN VS 
RAJEEV 
AGGARWAL

CS 
(COMM)/466/2024

RAVI SINGHI VS 
UNITECH 
SECURITY 
SYSTEMS 
PRIVATE 
LIMITED

PARVESH 
BANSAL(P),

CS 
(COMM)/471/2024

RAMANAND 
GUPTA VS 
IHBAS AND ORS

SUDHIR 
KUMAR 
SHARMA(P)
,

CS 
(COMM)/484/2024

M/S NAV 
BHARAT 
ENTERPRISES 
VS M/S SIDHI 
VINAYAK WALL 
INFRA PRIVATE 
LIMITED

MD 
NAUSHAD 
ALAM(P),

CS 
(COMM)/472/2024

MS MA FABRICS 
THROUGH  ITS 
PROPRIATOR 
ASHFAQ VS MS 
SAI KNITWEAR 
THROUGH  ITS 
AUTHORIZED 
REPRESENTATI
VE   MR JOLLY 
VERMA

AFTAB 
RASHEED 
RASHEED(
P),



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

41 SH. SURENDER S. RATHI

11-09-2024 06-09-2024

10-09-2024 04-09-2024

13-09-2024 10-09-2024

10-09-2024 06-09-2024

12-09-2024 10-09-2024

12-09-2024 09-09-2024

23-09-2024 11-09-2024

19-09-2024 10-09-2024

27-09-2024 21-09-2024

24-09-2024 20-09-2024

19-09-2024 12-09-2024

24-09-2024 20-09-2024

24-09-2024 21-09-2024

25-09-2024 21-09-2024

28-09-2024 25-09-2024

SHAHD
ARA

CS 
(COMM)/479/2024

SAVITA BATRA 
VS ADESH 
KUMAR

SANDEEP  
TYAGI(P),

EXECUTION 
(COMM)/189/2024

RAM PRATAP 
GOYAL 
PROPRIETOR 
OF PARIVAHAN 
ROAD 
CARRIERS VS 
APOLLO 
METALEX 
PRIVATE 
LIMITED

VIKAS 
GARG(P),

EXECUTION 
(COMM)/190/2024

KAMAL KUMAR 
PROPRIETOR 
OF JAANVI 
CREATIONS VS 
MANISH 
AGGARWAL 
PROPRIETOR 
OF M/S 
AGGARWAL 
CLOTH 
MERCHANT

KUNWER 
PAL 
SINGH(P),

CS 
(COMM)/475/2024

VIKASH NAHAR 
VS M/S ARVIND 
KUMAR AND 
SONS

SIDHANT 
DHINGRA(
P),

CS 
(COMM)/481/2024

JOGINDER 
GARG VS BEE 
GEE FABRICS 
PRIVATE 
LIMITED

VINEET 
HANS(P),

CS 
(COMM)/480/2024

JYOTI SURANA 
VS KANHAIYA 
LAL AGGARWAL

SURAJ 
GUPTA(P),

CS 
(COMM)/500/2024

M/S TRITORC 
EQUIPMENTS 
PVT LTD VS M/S 
SATNAM 
GLOBAL 
INFRASTRUCTU
RES LIMITED

SAURABH 
VERMA(P),

CS 
(COMM)/494/2024

SACHIN 
CHANDAK VS 
SAXENA 
MARINE TECH 
PVT LTD

SUSHIL 
KUMAR(P),

EXECUTION 
(COMM)/201/2024

ASHOK KUMAR 
GUPTA VS 
SARLA DEVI

ADARSH  
VERMA(P),

CS 
(COMM)/503/2024

M/S INORG 
CHEMEI INC VS 
M/S BULLWARK 
CONCHEM

ANKIT 
MEHTA(P),

CS 
(COMM)/495/2024

PSJ 
INTERNATIONA
L TRADING LLP 
VS CHIRAG 
MODERN 
PAPER

SUBHASH 
CHAWLA(P
),

CS 
(COMM)/504/2024

VISHAL 
NAGPAL VS M/S 
MADNI 
TEXTILES 
MILLS PVT LTD

JAGRITI 
JAIN(P),

CS 
(COMM)/505/2024

VIJAY KUMAR 
GOYAL VS 
VISHAL DHAMA

NAVEEN 
KUMAR 
GOYAL(P),

EXECUTION 
(COMM)/200/2024

UDAY SHANKAR 
VS OM ROHILLA

AKSHAY  
GUPTA(P),

EXECUTION 
(COMM)/203/2024

ANJU PAHWA 
VS ANKIT 
CHOUHAN

ANUPAM 
JINDAL(P),



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

41 SH. SURENDER S. RATHI

26-09-2024 21-09-2024

26-09-2024 20-09-2024

30-09-2024 25-09-2024

04-09-2024 04-09-2024

42 C NO 304 04-09-2024 9811407050 01-08-2024

13-09-2024 8285439697 10-09-2024

MISC DJ/707/2024 13-09-2024 9811227766 -

17-09-2024 9213120025 - 11-09-2024

20-09-2024 8377852655 07-02-2018

23-09-2024 9868240214 19-09-2024

MISC DJ/724/2024 23-09-2024 9350357814 - -

24-09-2024 9871203770 23-08-2024

30-09-2024 8708484777

43 NIL

44 SH.VINOD YADAV NIL

SHAHD
ARA

CS 
(COMM)/508/2024

AMAZING 
PATAYA DMC VS 
VEE TRIPS LLP

A. K. 
SHARMA(P)
,

OMP 
(COMM)/8/2024

RAJESH KUMAR 
JAIN VS TATA 
TELE SERVICES 
LTD

DEEPAK  
AGARWAL(
P),

EXECUTION 
(COMM)/204/2024

M/S RISHSHINE 
VARDI PVT LTD 
VS M/S GLOBAL 
MARKET 
COMPANY J 
AND K

SUNIL 
KUMAR(P),

CS 
(COMM)/467/2024

DEV 
ENTERPRISES 
VS MOHD 
MAHFOOZ 
ALAM

VINAYAK 
KAMRA(P),

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/469/2024

SINGH 
OLYMPICS PVT. 
LTD. VS STYLE 
SHOES

PARTH 
BATHLA

TYGARLAW@
GMAIL.COM

SH. PAWAN 
KUMAR 
MATTO DJ 
(COMM-04)

CS 
(COMM)/487/2024

VISSAMSETTY 
NAGA VENKATA 
HARI KUMAR 
VS SUHIL 
KUMAR

GOLLMUN
DI 
SRIHARSH
A DATTA

HARSHA.G2G
CHAMBERS.O
RG

LANDMARK 
CRAFTS PVT. 
LTD. VS GANJAJ 
ENTERPRISES

VIPIN 
WASON

INFO.LEXJMD
@GMAIL.COM

CS 
(COMM)/490/2024

EKTA 
PROMOTERS 
PVT. LTD. VS 
SAHARA INDIA

SATISH 
SHARMA

CS 
(COMM)/498/2024

NIRANJAN LAL 
VS SUMIT 
ANAND

ANJALI 
GUPTA

ANJALIGUPT9
105@GMIAL.C
OM

CS 
(COMM)/502/2024

LUCKY 
MARKEING VS 
PIZZA BAZAR

MANOJ 
MITTAL

HSHARMA197
6@GMAIL.CO
M

SHEENA GARG 
VS ANITA 
BIOCEUTICALS

C.M. 
VERMA

CS 
(COMM)/507/2024

R S TRADERS VS 
SHRI 
YOGESHWARI 
POLYMERS

GURPREET 
KAUR

GEGALLESE.O
SS@GMAIL.CO
M

CS 
(COMM)/514/2024

HARI OM 
BANSAL VS 
ARUN KUMAR 
BANSAL

VIVEK 
GUPTA

ADVVIVEKGU
PTAD19@GMI
AL.COM

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

45 NORTH NIL

46 603 04.09.2024 9810078786 21.08.2024

603 06.09.2024 9868040826 04.09.2024

603 07.09.2024 9990298248 21.08.2024

603 11.09.2024 9999093893 09.09.2024

603 19.09.2024 8750295207 17.09.2024

603 20.09.2024 9871158578 19.09.2024

603 21.09.2024 9874195838 19.09.2024

603 26.09.2024 S.K.JHA 9810840045 11.09.2024

603 27.09.2024 8750998800 23.09.2024

603 28.09.2024 9728410090 19.09.2024

603 28.09.2024 9868142331 24.09.2024

603 30.09.2024 9953133627 27.09.2024

603 30.09.2024 97119000673 28.09.2024

603 30.09.2024 97119000673 28.09.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

COMMERCIAL 
SUIT

CS COMM. 
444/2024

MASCOT 
HEALTH 
SERVICES VS 
M/S SHREE 
BALAJI 
DISTRIBUTION

URFEE 
HAIDER

INFAR11P@RE
DIFFMAIL.CO
M

COMMERCIAL 
SUIT

CS COMM. 
447/2024

M/S GONSAI 
LOGISTICS PVT 
LTD VS M/S 
SEAGUL 
INGRAS

RAKESH 
KUMAR

SHARMARAKE
SHADV1@GMA
IL.COM

COMMERCIAL 
SUIT

CS COMM. 
450/2024

UNION BANK 
OF INDIA VS 
SHAMBHU 
SABRAN

AMRENDR
A KUMAR

AMRENDRAK
G@GMAIL.CO
M

COMMERCIAL 
SUIT

CS COMM. 
457/2024

WRANGLER 
APPAREL CORP 
VS ASHOK 
KUMAR

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS COMM. 
466/2024

M/S SONI 
CONSTRUCTION 
AND INTERIORS 
VS M/S R K A 
ELECATOR

AJEET 
SINGH

AJITKAT@YA
HOO.CO.IN

COMMERCIAL 
SUIT

CS COMM. 
468/2024

UNION BANK 
OF INDIA VS 
DHANWANTI 
GARMENTS 
MANUFACTURE
R

RAKHI 
BHUDIRAJ
A

BUDHIRAJAG
RP@GMAIL.C
OM

COMMERCIAL 
SUIT

CS COMM. 
470/2024

M/S MOGLI 
LABS INDIA PVT 
LTD VS ABDUL 
MUHAMATH 
HANIFA

TARUN 
VERMA

CSTARUNVER
MA@GMAIL.C
OM

COMMERCIAL 
SUIT

CS COMM. 
478/2024

INDIAN 
OVERSEAS 
BANK VS 
HEMLATA 
KUMARI

SKJHAASSOCI
ATES@YAHOO
.COM

COMMERCIAL 
SUIT

CS COMM. 
483/2024

M/S INEXT 
LOGISTICS AND 
SUPPLY CHAIN 
PVT LTD VS M/S 
KITCHNRAMA 
GOOD 
SERVICES 
EQUIPMENT 
PVT LTD

ASHISH 
BANSAL

MERIDIANAT
TORNEYS@G
MAIL.COM

COMMERCIAL 
SUIT

CS COMM. 
487/2024

CONTINENTAL 
CARRIERS PVT 
LTD. VS 
TRANSMODE 
SHIPPING 
SERVICE PVT 
LTD

RAJAN 
MIGLANI

RAJANMIGLA
NI@GMAIL.CO
M

COMMERCIAL 
SUIT

CS COMM. 
486/2024

M/S NAND RAM 
RAM AVTAR VS 
AMIT KUMAR

S.K.VASISH
T

SKVASISHTH6
23@GMAIL.CO
M

COMMERCIAL 
SUIT

CS COMM. 
490/2024

HDFC BANK 
LIMITED VS 
GAURI 
MANIKANDAN

PRADEEP 
KUMAR 
JHA

JHAPRADEEP
2010@HOTMA
IL.COM

COMMERCIAL 
SUIT

CS COMM. 
491/2024

PUNJAB 
NATIONAL 
BANK VS 
SEEMAS 
KITCHEN

VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

COMMERCIAL 
SUIT

CS COMM. 
492/2024

PUNJAB 
NATIONAL 
BANK VS J K G 
SPICES

VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

47 613 28-09-2024 9205722967 25-09-2024

613 27-09-2024 9999306881 23-09-2024

613 27-09-2024 8285221073 07-08-2024

613 24-09-2024 9212190624 16-04-2024

613 21-09-2024 9999449554 06-09-2024

613 18-09-2024 9654325428 12-09-2024

613 17-09-2024 9999306881 11-09-2024

613 13-09-2024 9999306881 11-09-2024

613 09-09-2024 9810910333 29-07-2024

613 09-09-2024 9810910333 29-07-2024

613 09-09-2024 9999551989 04-09-2024

613 05-09-2024 8527099904 02-08-2024

613 03-09-2024 9811423087 27-08-2024

613 03-09-2024 9588279657 16-03-2024

614 EXECUTION 17-09-2024 9999626126 N.A

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

COMMERICIAL 
SUIT

CS 
(COMM)/485/2024

JITENDER 
KUMAR VS 
YASHVIR 
SOLANKI

SH 
GURJEET 
SINGH

GURJEETMUN
JRAL@GMAIL.
COM

COMMERICIAL 
SUIT

CS 
(COMM)/479/2024

ASICS 
CORPORATION 
VS MR BANSAL

SH. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERICIAL 
SUIT

CS 
(COMM)/480/2024

PRAHLAD 
SINGH VS 
SHASHANK 
KUMAR 
CHAUDHARY

MS. SACHI 
PANDEY

PRAKASHSUR
YODAYA@GM
AIL.COM

COMMERICIAL 
SUIT

CS 
(COMM)/474/2024

STATE BANK OF 
INDIA VS 
SANTOSH 
KUMAR

SH SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN 

COMMERICIAL 
SUIT

CS 
(COMM)/469/2024

M/S SHINE 
ARTS SERVICES 
PVT LTD VS M/S 
BRAND SCAPES

SH DEEPAK 
GULIA

ADV.DEEPAKG
ULIA27@GMAI
L.COM

COMMERICIAL 
SUIT

CS 
(COMM)/463/2024

ECOM EXPRESS 
LIMITED VS 
VANODIYA RAVI 
RAMESHBHAI

MS. 
MEHAK 
KALRA

NFO@INNOVL
EGUM.COM 

COMMERICIAL 
SUIT

CS 
(COMM)/462/2024

PUMA SE 
THROUGH 
AUTHORIZE 
REPRESENTATI
VE MR ROHIT 
BISHT VS 
ASHOK 
KATHURIA

SH. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERICIAL 
SUIT

CS 
(COMM)/459/2024

HBI BRANDED 
APPAREL 
ENTERPRISES 
VS SUSHIL 
AGGARWAL 
AND ANR

SH. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERICIAL 
SUIT

CS 
(COMM)/451/2024

M/S PRAKASH 
PIPES LIMITED 
VS M/S JAI MAA 
TARA FOOD 
PRODUCTS

SH. AVTAR 
SINGH 
BHAMLOT

AVTARSINGH7
8@YAHOO.CO
M

COMMERICIAL 
SUIT

CS 
(COMM)/452/2024

M/S PRAKASH 
PIPES LIMITED 
VS M/S GOPAL 
FOOD 
PRODUCTS

SH. AVTAR 
SINGH 
BHAMLOT

AVTARSINGH7
8@YAHOO.CO
M

COMMERICIAL 
SUIT

CS 
(COMM)/453/2024

MR VISHAL 
NIJHAWAN VS 
M/S CATBUS 
INFOLABS 
PRIVATE 
LIMITED

SH. 
ABHINAV 
BHATIA

ABHINAV@AB
ANDASSOCIAT
ES.IN

COMMERICIAL 
SUIT

CS 
(COMM)/445/2024

TV18 
BROADCAST 
LIMITED VS U 
AND I 
CORPORATE 
CLUB (P) 
LIMITED

SH. 
MANISH 
SHEKHARI

BHARTIMRIN
AL@HOTMAIL
.COM

COMMERICIAL 
SUIT

CS 
(COMM)/440/2024

UNION BANK 
OF INDIA VS 
GAURAV YADAV

SH. 
RAJENDRA 
YADAV

YADAVRAZEN
@GMAIL.COM

COMMERICIAL 
SUIT

CS 
(COMM)/441/2024

SUNIL KUMAR 
PAL VS BILL 
BATH 
THROUGH ITS 
CEO

SH. KARAN 
AGGARWA
L

CORPORATEJ
UDISLLP@GM
AIL.COM

EXECUTION 
(COMM.)/349/202
4

UNION BANK 
OF INDIA VS 
M/S KRISHNA 
ENTERPRISES

SH. 
KESHAV 
KUMAR

KESHAV.ADV1
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

47

614 23-09-2024 8130669436 N.A

614 EXECUTION 23-09-2024 9810168405 N.A

614 23-09-2024 9312292558 21.09.2024

614 24-09-2024 9810828193 21.09.2024

614 27-09-2024 9810840045 11.09.2024

614 30-09-2024 9999281570 28.09.2024

48 614 02-09-2024 9999490798 30.08.2024

614 02-09-2024 9810078786 21.08.2024

614 02-09-2024 9312046733 27.08.2024

614 EXECUTION 04-09-2024 9711900673 N.A

614 EXECUTION 04-09-2024 9350887751 N.A

614 04-09-2024 9910808880 02.09.2024

614 04-09-2024 9536139226 29.08.2024

614 EXECUTION 06-09-2024 9891453875 N.A

614 ARBITRATION 07-09-2024 9560181999 N.A

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

COUNTER 
CLAIM

COUNTER 
CLAIM/33/2024

SIDDIQUI 
INTERIOR 
DESIGNERS 
AND 
DECORATORS 
VS POOJA SETIA

MS. 
ABHILASH
A YADAV

ADV.ABHILAS
HAYADAV25@
GMAIL.COM

EXECUTION 
(COMM.)/353/2024

CANARA BANK 
VS M/S 
JAGDAMBA 
STEEL AND 
CEMENT STORE 
AND ANR.

MS. REKHA 
RUSTOGI

REKHARUSTO
GI@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/471/2024

BANK OF INDIA 
VS ROHIT 
SINGH 
RATHORE PROP 
BANKE BIHARI 
POLYMER

MS. DEEPA 
GUPTA

ADVOCATE.DE
EPA.GUPTA@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/473/2024

WINNER 
AWARDS AND 
TROPHIES VS 
BALAJI 
PLYWOOD

SH. M.R. 
JANGID

ADVOCATEMR
J@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/481/2024

INDIAN 
OVERSEAS 
BANK VS MOHIT

SH. 
SUBHASH 
KR JHA

SKJHAASSOCI
ATES@YAHOO
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/488/2024

RAMAKRISHNA 
PAPERS 
PRIVATE 
LIMITED VS 
RPML 
INDUSTRIES 
PRIVATE 
LIMITED

SH. 
ABHISHEK 
SIROHI

YATENDRASIR
OHI@HOTMAI
L.COM

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/434/2024

CANARA BANK 
VS ASHISH

SH. ANUJ 
AGARWAL

ADVOCATEAN
UJAGARWAL
@YAHOO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/435/2024

XENON 
PHARMA PVT 
LTD VS SANJAY 
KAPOOR

MR. URFEE 
HAIDER

ADVOCATEUR
FEEHAIDARSY
ED@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/436/2024

UNION BANK 
OF INDIA VS 
KAVITA

MR. 
RAJENDER 
YADAV

YADAVRAZEN
@GMAIL.COM

EXECUTION 
(COMM.)/336/202
4

PUNJAB 
NATIOANL 
BANK VS JAY 
ENN 
ELECTRONICS

MR. VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

EXECUTION 
(COMM.)/337/2024

VIKAS KUMAR 
MANDILWAR VS 
M/S CARRY 
FOOD INDIA 
PVT LTD

SH. RAJ 
KUMAR

RAJKUMARTA
NTI@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/442/2024

RENACARE 
CENTRE FOR 
KIDNEY 
DISEASE AND 
RESEARCH PVT 
LTD VS MICRO 
MOLE HEALTH 
SOLUTIONS  
PVT LTD AND 
ORS

SH. 
ABHIMANY
U LAL

INFO@LALLA
NDASSOCIATE
S.COM

COMMERCIAL 
SUIT

CS 
(COMM)/443/2024

M/S 
ENGINEERING 
AND SPARES 
INDIA VS M/S 
GLOBAL 
SPARES

SH. KARAN 
RAGHAV

ADVRAGHAVK
ARAN@GMAIL
.COM

EXECUTION 
(COMM.)/338/202
4

COMPUTER LAP 
TOP STORE VS 
M S R R 
COMPUTERS

SH. FIROZ 
ALAM

AALAMFIROZ
@GMAIL.COM

OMP 
(COMM.)/18/2024

JOHNSON RAJ 
DASS VS AU 
SMALL 
FINANCE BANK 
LTD

SH. SUNIL 
SACHDEVA

ICCOMAILS@Y
AHOO.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

48

614 11-09-2024 9810472854 23.08.2024

614 11-09-2024 9810472854 23.08.2024

614 11-09-2024 7982917373 04.09.2024

614 EXECUTION 17-09-2024 9999626126 N.A

614 EXECUTION 17-09-2024 9999626126 N.A

614 EXECUTION 17-09-2024 9999626126 N.A

614 23-09-2024 8130669436 N.A

614 EXECUTION 23-09-2024 9810168405 N.A

614 23-09-2024 9312292558 21.09.2024

614 24-09-2024 9810828193 21.09.2024

614 27-09-2024 9810840045 11.09.2024

614 30-09-2024 9999281570 28.09.2024

49 509 330/2024 03.09.2024 9711900673

509 331/2024 03.09.2024 9810454252

509 CS(COMM) 437/2024 03.09.2024 9811375940 28.03.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/454/2024

KAMLADITYYA 
CONSTRUCTION 
PVT LTD VS 
CONQUERENT 
CONTROL 
SYSTEMS P LTD

SH. 
VAIBHAV 
SINHA

SINHAVAIBHA
V@REDIFFMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/455/2024

KAMLADITYYA 
CONSTRUCTION 
PVT LTD VS JAL 
SURAKSHA 
ENGINEERS 
PVT LTD

SH. 
VAIBHAV 
SINHA

SINHAVAIBHA
V@REDIFFMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/456/2024

STATE BANK OF 
INDIA VS 
PARAMJIT 
SINGH

SH. RAMAN 
KAPOOR

RAMANKAPO
OR@GMAIL.C
OM

EXECUTION 
(COMM.)/347/2024

UNION BANK 
OF INDIA VS 
M/S BULLS 11 
EQUIPMENTS

SH. 
KESHAV 
KUMAR

KESHAV.ADV1
@GMAIL.COM

EXECUTION 
(COMM.)/348/202
4

UNION BANK 
OF INDIA VS 
M/S POWER 
GEN 
ENGINEERS

SH. 
KESHAV 
KUMAR

KESHAV.ADV1
@GMAIL.COM

EXECUTION 
(COMM.)/349/202
4

UNION BANK 
OF INDIA VS 
M/S KRISHNA 
ENTERPRISES

SH. 
KESHAV 
KUMAR

KESHAV.ADV1
@GMAIL.COM

COUNTER 
CLAIM

COUNTER 
CLAIM/33/2024

SIDDIQUI 
INTERIOR 
DESIGNERS 
AND 
DECORATORS 
VS POOJA SETIA

MS. 
ABHILASH
A YADAV

ADV.ABHILAS
HAYADAV25@
GMAIL.COM

EXECUTION 
(COMM.)/353/2024

CANARA BANK 
VS M/S 
JAGDAMBA 
STEEL AND 
CEMENT STORE 
AND ANR.

MS. REKHA 
RUSTOGI

REKHARUSTO
GI@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/471/2024

BANK OF INDIA 
VS ROHIT 
SINGH 
RATHORE PROP 
BANKE BIHARI 
POLYMER

MS. DEEPA 
GUPTA

ADVOCATE.DE
EPA.GUPTA@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/473/2024

WINNER 
AWARDS AND 
TROPHIES VS 
BALAJI 
PLYWOOD

SH. M.R. 
JANGID

ADVOCATEMR
J@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/481/2024

INDIAN 
OVERSEAS 
BANK VS MOHIT

SH. 
SUBHASH 
KR JHA

SKJHAASSOCI
ATES@YAHOO
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/488/2024

RAMAKRISHNA 
PAPERS 
PRIVATE 
LIMITED VS 
RPML 
INDUSTRIES 
PRIVATE 
LIMITED

SH. 
ABHISHEK 
SIROHI

YATENDRASIR
OHI@HOTMAI
L.COM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

EXECUTION 
(COMM)

PUNJAB 
NATIONAL 
BANK VS 
SHYAM PRATAP 
SINGH

VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

EXECUTION 
(COMM)

NARESH PAL 
SINGH VS 
EVAAN 
ELEVATIORS 
PVT LTD AND 
ANR.

RAHUL 
DHANKHE
R

SBR_LEGAL@
YAHOO.COM

CENTRAL BANK 
OF INDIA VS 
VINOD

SUBODH 
KUMAR 
SINGH 

ADV.SUBODH
KUMARSINGH
@GMAIL.COM  
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49

509 CS(COMM) 438/2024 03.09.2024 9650133112 17.02.2024

509 CS(COMM) 439/2024 03.09.2024

509 334/2024 04.09.2024 9953315170

509 335/2024 04.09.2024 9136965613

509 CS(COMM) 446/2024 05.09.2024

509 32/2024 06.09.2024 9810728784 03.07.2024

509 CS(COMM) 448/2024 07.09.2024 9868040826 04.09.2024

509 CS(COMM) 449/2024 07.09.2024 8447040806 29.08.2024

509 344/2024 12.09.2024 9958986363

509 CS(COMM) 458/2024 12.09.2024 9999093893 07.09.2024

509 CS(COMM) 460/2024 13.09.2024 9999093893

509 CS(COMM) 461/2024 17.09.2024 9818681699 14.08.2024

509 CS(COMM) 464/2024 18.09.2024 9810795141 11.09.2024

509 CS(COMM) 465/2024 19.09.2024 9999440419 13.09.2024

509 CS(COMM) 472/2024 23.09.2024 9871495838

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

SNEH BIOTECH 
VS AGILITY 
DIAGNOSTICS 
PVT. LTD.

RISHI 
SOOD

RISHISOODAD
VOCATE@GM
AIL.COM

SHREE SHYAM 
CORPORATE 
SERVICES VS 
TURBO MEGHA 
AIRWAYS PVT. 
LTD.

EXECUTION 
(COMM)

MUSKAN 
CONTAINER 
LINES PVT LTD 
VS LIYAKATH 
SHIPPING AND 
LOGISTICS AND 
ORS.

MUNISH 
KUMAR

ADVMUNISH
MAHENDRA@
GMAIL.COM

EXECUTION 
(COMM)

M/S SHIV 
MAHAMANDAL
ESHWAR V/S 
M/S BALAJI 
TRADERS

NEERAJ 
SHARMA

RENACARE 
CENTRE FOR 
KIDNEY 
DISEASE VS 
MICRO MOLE 
HEALTH 
SOULTIONS 
PVT. LTD.COUNTER 

CLAIM
PRINCE VERMA 
VS CANARA 
BANK

AKIL 
RATAEEYA

AKILADV2004
@GMAIL.COM

M/S GONSAI 
LOGISTICS PVT 
LTD. V/S M/S 
LECUBEX 
LOGISTICS PVT. 
LTD.

RAKESH 
KUMAR 
SHARMA

SHARMARAKE
SHADV1@GMA
IL.COM

SOLARCOOL VS 
M/S SOLARWAY 
NXTGENERATI
ON PVT. LTD.

SASWAT 
ADHYAPAK
, ABID ALI 
BEERAN P.

ADHYAPAK.SA
SWAT@GMAIL
.COM

EXECUTION 
(COMM)

SATYAPAL 
MITTAL VS 
VIMLESH 
KUMAR JANGIR

O P 
GUPTA , 
NITIN 
GARG

INFO@KNOW
LEX.IN

THE SUPREME 
INDUSTRIES 
LTD VS 
PONNUSAMY 
RAMESH AND 
ANR.

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

PUMA SE VS 
SUSHIL 
AGGARWAL

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

NEWPORT CH 
INTERNATIONA
L LLC VS HDFC 
LTD.

SHALABH 
GUPTA

EX SM HAV 
RAMOTAR VS 
THE DIRECTOR 
GENERAL 
RESETTLEMEN
T

R.K. 
YASHWANT 
SINGH 
PANWAR

YASHWANT19
62@GMAIL.CO
M

REETA BUILD 
CON PVT. LTD. 
VS M/S 
MAHAVIR 
ENGINEERS

VIKAS 
BHATIA

VIKASBHATIA
280@GMAIL.C
OM

MOGLI LABS 
INDIA PVT. LTD. 
VS SANJAY 
RATAN SINGH 
MERCHANT

TARUN 
VERMA

CSTARUNVER
MA@GMAIL.C
OM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
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ADVOCATE 
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DATE OF E-
PAYMENT 
OF COURT 
FEES

49

509 CS(COMM) 475/2024 25.09.2024 9810840045 11.09.2024

509 CS(COMM) 476/2024 25.09.2024 9212190624 31.07.2024

509 CS(COMM) 477/2024 25.09.2024 9958699561 18.09.2024

509 M.EX. 308/2024 26.09.2024 9990607480

509 CS(COMM) 482/2024 27.09.2024 9810481016 26.08.2024

509 357/2024 28.09.2024 9810145572

509 CS(COMM) 484/2024 28.09.2024 9999093893

509 CS(COMM) 489/2024 30.09.2024 8750998800 23.09.2024

TOTAL 716

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

INDIAN 
OVERSEAS 
BANK VS 
SUNITA

SUBHASH 
KR. JHA

SKJHAASSOCI
ATES@YAHOO
.COM

STATE BANK OF 
INDIA VS SHIVA 
NAND DUBEY

SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
COM

PRADEEP 
DHAKA VS 
DEVENDER

AJAY/VIKR
AM

ADVAJAYJAN
GHU@GMAIL.
COM

LE MEUBLE 
OFFICE TECH 
PVT LTD VS 
ABDIEL AIRCON

SANJAY 
AGNIHOTR
I

THEVIDHI@G
MAIL.COM

ADIDAS AG VS 
ASHOK KUMAR

PRAMOD 
KUMAR 
SINGH, 
AASTHA 
SHARMA

MAIL@THELE
GIST.COM

EXECUTION 
(COMM)

M/S RK 
TRADING 
COMPANY VS 
M/S BIG TREE 
FOOD AND 
HOSPITALITY 
LLP

 DR N.C. 
SHARMA

SHARMAADV
OCATE@GMAI
L.COM

HBI BRANDED 
APPAREL 
ENTERPRISES 
VS MR. BANSAL

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

INEXT 
LOGISTICS AND 
SUPPLY CHAIN 
PVT LTD VS 
INDIA 
SOURCING 
THROUGH ITS 
PROP.

ASHISH 
BANSAL

MERIDIANAT
TORNEYS@G
MAIL.COM


	Form-2

